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Submitting 4th Six Monthly progress Report in compliance to Hon'ble NGT 
; ' ; . 

Order dated 07.~l.20~4 l?assed in ~-,t\· N9. 6Q6/2018 (I.A,. No. 1~3/2021). 

Prog_ress Reeort of Se~age Manage~ent in 8:.P. 

The case titled "Mrs. Almitra H. Patel and ANR. vs. Union of India & Ors." on 

Municipal Solid Waste Management and other environmental issues has been filed in 

Hon'ble Supreme Court of India in the year 2014 and after hearing the same, it has been 

transferred to Hon'ble NGT vide its order dated 22.12.2016 and has been registered as OA 

No. 606/2018 in Hon 'ble NGT. 

The tribunal in its order dated 16.03.2023 has directed worthy Chief Secretary to file the 

six-monthly progress reports with verifiable progress. 

Subsequently, six monthly progress reports for August 2023, February 2024 

and August 20,24 have been filed by the Chief Secretary. The six-monthly progress of the 

work w.e.f. September 2024 - February 2025 along with clarification on the points raised 

during NGT hearing on dated 07.11.2024 is as under: 

[A]. Sewage Management 

~·--~-----------~-------------------
Sr. Point Reply 
No. 
I. There is still a gap of 9.601 The reported gap of 9.601 MLD is based on 

MLD 111 estimated sewage projected sewage generation for 2024 and the 

generation and treatment. Out difference between the utilized capacity of the 

of 60 Urban Local Bodies STPs (93.864-84.263= 9.601). The projections are 

(ULB's ), 20 ULBs do not have derived from the 2011 Census population, 

sewage management facilities applying the decadal growth rate and an additional 

and 7 ULBs do not have 15% to account for tourist/institutional influx. 

adequate facilities. However, actl.lal sewage inflow to STPs 1s 

generally lower than the projected figures due to: 

• Non-connectivity of some households to the 

sewerage system. 

• Partial commissioning of sewer networl<5 in 
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Sr. 
No. 

II. 

Point 

There is an excess capacity of 

43.30 MLD created for 

sewage treatment based on 

the projected population for 

the next 15- 30 years, and the 

gap 1s on account of non-

connectivity of households 

with sewer systems or the 

non-existence of 

sewers/conveyance systems. 

We find that such a strategy 

not only blocks the funding/ 

Reply 

newly extended municipal areas. 

• Seasonal variation in tourist inflow. 

Therefore, while projections show a gap of 9.60 

MLD in existing STPs but are presently adequate 

to handle the actual sewage received. 

• The Seven towns reported as having inadequate 

capacity in Hon'ble NGT order but these existing 

STPs are currently sufficient to handle the actual 

sewage being received. 

• The steps taken to extend sewerage facilities to 20 

additional towns are detailed in Annexure-R-1. 

and 7 ULBs towns detailed in Annexure -R-1 

(A). 

• It is further clarified that 14 new ULBs have 

been notified and status of these 14 new ULBs 

are as per Annexure-R-1 (B). Now total no. of 

ULBs in the state are 74. 

• The projected sewage generation for the State in 

February 2024 was 93.86 MLD, while the 

installed STP capacity in February 2024 was 

137.163 MLD, i.e. excess capacity of -43.303 

MLD. It is clarified that it is not a gap, but 

surplus treatment capacity available for the 

projected population for 2024 i.e. installed 

capacity 1s 31.57% more than the projected 

demand. 

• JSV is responsible for laying sewer lines m 

urban areas; however, legislative and statutory 

clearances fall under UDO, as per Section 141 of 
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Sr. 
No. 

III. 

IV. 

Point 

expenditure but also leaves 

such facilities 

unutilized/redundant for a 

Reply 

the Himachal Pradesh Municipal Act. Efforts are 

being made to increase household connectivity 

by IEC and other campaigns. 

long time, thereby creating • All STPs are designed for 15/30 years, 

maintenance issues. Instead, accounting for population growth and peripheral 

flexible/ modular packages of expansion. 

sewage management, adding • The apparent "excess" capacity of 43.303 MLD 

them according to the need arises from long-term design norms followed 

could be a better option. The while planning STPs, which consider a 15/30-

next ~eport should clarify this year population horizon to avoid repeated capital 

aspect. investment and land acquisition challenges. This 

surplus 1s therefore not redundant, rather, it 

ensures reac!iness for future inflows as 

connectivity improves. Furthermore, the State 

has initiated co-treatment of faecal sludge at 

existing STPs and adoption of modular packaged 

plants (<l MLD), as approved by the SLTC 

(Sate Level Technical Committee on 14.09.2023, 

to optimize utilization and avoid premature over-

capacity 111 smaller towns and proposals are 

being examined accordingly and approved 

wherever feasible. 

Contrary to creating excess • The actions being implemented to address the 

facilities, the focus should be 

on covering 20 ULBs where 

no sewage management 

facilities exist. 

issues mentioned in Point- I are elaborated in 

Annexure-R-1. 

No timelines are disclosed for • JSV is responsible for laying sewer lines in urban 

lying of sewers and ensuring areas, however, legislative and statutory 
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Sr. 
No. 

V. 

Point 

connectivity and this should 

be clarified in the next report. 

Performance data on existing 

72 STPs has not been 

disclosed. We find no serious 

concern on compliance of 

STPS, particularly for fecal 

coliform (FC), realizing the 

fact that their effluents 

degrade the water quality of 

nvers, streams/ Khuds. 

Hence, there is a violation of 

Water Act and order of 

Hon'ble Supreme Court in 

W.P. No. 375/2012, reported 

m c2011) 5 sec 326, 

Paryavaran Suraksha vs. 

Reply 

clearances fall with UDO as per Section 141 of 

the Himachal Pradesh Municipal Act. The JSV 

has planned to lay sewer lines within 6 months 

after getting statutory clearances from 

UDO/other Departments subject to availability of 

funds and DI pipes. 

• The status of the STPs m State of Himachal 

Pradesh (Jal Shakti Vibhag and Shimla Jal 

Prabandhan Nigam Limited) from the month 

September 2024 to March 2025 is enclosed as 

Annexure-R-111. 

• Efforts are being made to make STP compliance 

as per availability of funds and efforts are as 

under: 

• Online Continuous Effluent Monitoring System 

(OCEMS) are installed at STP. The OCEMS is 

connected with CPCB and SPCB servers. 

• However the disinfection system 1s being 

monitored by the officials of Jal Shakti Vibhag 

and proposal for shifting from bleaching powder-

based chlorination to automated gaseous 

Union of In'dia, making the chlorination has been installed on trial basis at 

Secretary, Environment of the STP Sundernagar, since August 2024. 

State accountable. Further, • Further, since 2022, State Board has imposed 

SPCB is to grant Consent to Environmental Compensation of amount 

operate to the owner/operator ~8,28,04,500/- for non-compliance of the STPs. 

of STP and take action as per The latest detail is attached as Annexure-R-IV. 

the Water Act for The latest consent status of the STPs is as under: 

noncompliance. The next 
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Sr. 
No. 

VI. 

Point 

report should disclose facts on 

these aspects. 

Reply 

Status of Consent to Operate Number of STPs 
(CTO) 

Valid Consent 16 
Rejected/Returned 13 

Under process 26 
Not Applied 17 
Grand Total 72 

The STP wise consent status is enclosed as 

Annexure-R-IV- (A). 

While examining Annexure I, • Among 60 towns, variations in sewage 

we find that in 22 ULBs, the 

treatment of sewage 1s more 

than the generation and no 

satisfactory explanation was 

given. This should be clarified 

in the next report. 

generation and utilization of installed capacity 

stem from the projected sewage generation 

(See Column 8 of Annexure-1 of the previous 

six-monthly progress report dated 22-10-2025), 

which is based on the 2011 Census, assumed 

decadal growth rates, and an additional 15% 

tourist/institutional population. 

• Actual conditions-such as territorial 

expansion, growth of peri-urban areas, and 

fluctuating tourist/pilgrim populations-

often differ significantly from these 

projections. 

• Consequently, the sewer inflow reported by 

field offices is based on actual sewage 

received, which may not match the projected 

numbers. 

• Non- connected urban population is not 

available with JSV. Data on number of 

connection proposed and released is available 

with JSV but the data on the number of 

household connected to the sewerage systems 

5 

5751



Sr. 
No. 

VII. 

Point Reply 

and left out household 1s not available with 

JSV. 

• As per DPRs for the completed/ongoing 

schemes, 73,518 connections are proposed 

against which 48,730 connections have been 

sanctioned/released, g1vmg a provisional 

connectivity level of 66%. This data is based 

on sanctioned connections in favour of the 

building owners, which may have one or many 

households hence actual household 

connectivity cannot be ascertained without 

updated census data. 

• Therefore, while the projections serve as 

reference, the actual sewage generation can 

vary considerably, from the projection. In 

practice, STP utilization is aligned with actual 

inflows rather than solely with projected 

generation. 

• Data will become more consistent after 

completion of the fresh census in the state. 

We find that figures of • 

designed treatment facilities 

and their utilization have been 

disclosed m fractions (with 

Decimal), and the type of • 

treatment plants installed has 

also not been disclosed. 

6 

The designed treatment capacities and their 

utilization appear in fractional ( decimal) form 

to reflect precise actual values as per design 

adopted while framing the DPR. 

Details of the types of treatment plants 

installed are attached in Annexure-R-11. 
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Progress Report of Solid Waste and Legacy Waste Management in Urban 
; ' 

Sector: 

As per the directions issued during the personal hearing on 07.11.2024, the 

status of Legacy Waste and gaps in Solid Waste Management has been reviewed by 
I 

concerned Administrative Heads at their level. Further, Principal Secretary (UD) is also 

reviewing on a weekly basis. Accordingly, necessary directions are being issued to 

eliminate the gaps. ULBs have made its sincere efforts to eliminate the gaps in processing 

of Solid Waste and clear the Legacy Waste. The progress made in the last six months is as 

under: 

[B]. Solid Waste Management: 
; 

I. Gap in Solid Waste Management 

Status As on August As on February 2025 
2024 

Total No. of ULBs in the 60 74 
State 
Total No. of Wards in the 551 l55 l (Yet to be assessed 
State for Newly created ULBs 
Estimated Quantity of MSW 375 TPD 381 TPD 
Generated (TPD) (Wet: 206 & Dry: (Wet:208 & Dry: 154 

150 Inert: 19) 
Inert: 19) 

Estimated Quantity of MSW 375 TPD 381 TPD 
Collected (TPD) (Wet: 206 & Dry: (Wet: 208 & Dry: 154 

150 Inert: 19) 
Inert: 19) 

Quantity of MSW Processed 368 TPD 375 TPD 
(TPD) 

Gap in waste processed 7 TPD 6* TPD 
(TPD) I 

* In addition to existing 60 ULBs, 14 new ULBs have been created recently by the 
State Government. 

* The gap is in 3 ULBs only i.e. Manali, Karsog, & Nirmand. 

7 
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Wet Waste: 

Presently, the wet waste is being processed through orgamc waste 

composters/Pit Composting/Composting drums/ Biogas/Gaushala/Piggery and in rural 

type of setup of ULB wet waste is being used at their own. 

Organic Waste Convertor: The nos. of days taking for Treatment/ Final Product 

generation is around 15 days in OWC. 1 TPD capacity OWC is having approx. 15 Tonnes 

capacity and the final product is being generated after 12-15 days. 

Pit Composting: The nos. of days taking for treatment/Final product generation is 45 
' 

days to 90 days depends upon the temperature of the site. The nos. and capacity of pits 

has been designed to cater the per day waste of the ULBs. 

The compost generated is being utilized in parks of ULBs, or bein_g provided to farmers. 

Dry Waste: 
Dry Waste generation in the State is estimated to 154 TPD. To manage dry 

(non-biodegradable) waste, Material Recovery Facilities (MRFs) have been developed in 

50 ULBs to segregate recyclables so that non-recyclable combustible waste is left behind. 

The recyclables so segregated is being sent to the recyclable industries while the non-

recyclable Segregated Combustible Fraction (SCF) is being sent to the cement factories 

as Refuse Derived Fuel (RDF) for co-processing and Public Works Department (PWD) 

for road metaling. The tie up with 4 cement plants has been done for co processing of 

non-recyclable waste. The SCF/RDF waste has been sent to cement industries. 

The ULB wise waste generation and processing is annexed as Annexure-R-V. 

II. Status of Waste Management in MC Manali: 

(a). Termination of Agreement and Accumulation of Solid Waste at Rangri, Manali. 

1. Termination of Agreement: The agreement between Nextgen Chemicals and the 

Municipal Council, Manali (hereinafter referred to as "MC Manali") was terminated 

on 15 July 2024 due to the failure of Nextgen Chemicals to establish the proposed 

Waste-to-Energy Plant at Rangri, Manali. 

2. Dismantling and •Removal of Machinery: Pursuant to the termination, Nextgen 

Chemicals commenced the dismantling and removal of their machinery, including 

the Material Recovery Facility (MRF) shed, from the Rangri site. The process of 

8 
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removal continued for approximately six months, during which period the floor of 

the site was broken using a breaker. 

3. Accumulation of Solid Waste: During the aforesaid period, solid waste continued to 

be deposite,d at the Rangri site, leading to its accumulation. 

4. Handover and Commencement of New Construction: Subsequent to the departure 

of Nextgen Chemicals from the site on 25 December 2024, MC Manali initiated the 

construction of a new MRF shed at the site. 

5. Completion of Construction and Further Waste Accumulation: The construction 

of the new MRF shed was completed on 28 March 2025. Until such time, solid waste 

continued to be deposited at the site, thereby contributing to the existing legacy 

waste. 

6. Current Waste Accumulation: As on 28th Feb 2025, an additional approx. 3250 

metric tonnes (MT) of solid waste of MC, Manali have been added to the pre-

existing legacy waste at the Rangri site. 

(b). Proposed Action Plan: 

1. New Tender for Management of Fresh Solid Waste: 

The tender for the management of fresh solid waste has been awarded to 

Mis Suntan Life on 25th July 2024. The site was officially handed over to them on 

24th November 2024. During this period, the Municipal Council Manali has 

constructed a new Material Recovery Facility Shed. On 6th April 2025, Mis Suntan 

Life commenced the erection of the new plant. The trial run of the plant has been 

started from 17 th June 2025. 

2. Legacy Waste Processing: On 13th December 2024, Mis Suntan Life began the 

operations for processing the legacy waste at the Rangri Site. The operations are 

being carri'ed out on a war footing, MC Manali is committed for processing the 

remaining legacy waste at the earliest. Total estimated quantity is 100994 tons out 

of which 44725 has been cleared and 56269 tones are being processed. 

III. Legacy Waste Management: 

Earlier the quantity of legacy waste was not estimated scientifically and 

the actual legacy waste was much higher than the original estimates after digging at site. 

9 

9755



Hence, assessment of legacy waste has been done by ULBs through Govt. Institution i.e. 

National Institute of Technology, Hamirpur and Jawaharlal Nehru Government 

Engineering College, Sundernagar. Legacy waste cleared during the reporting period is 

around 91483.58 Tonnes. The detail is as under: 

# Details Ason Ason Remarks 
August February 

2024 2025 

a No. of Legacy waste 16 16 
dumpsites 

b Quantity of legacy 5,86,644 601651.81 Revised 
waste du~ped at quantification of 
dumpsites legacy waste has 

- in Tonnes been estimated 
through NIT, 
Hamirpur and 
JNGEC, Sunder 
Nagar. 

C Quantity of Legacy 3,38,263 425214.57 
Waste Cleared at 
dumpsites 
-in Tonnes 

d Quantity of Balance 2,48,381 176437.24 
Legacy Waste at 
dumpsites 
- in Tonnes 

e No. of legacy waste 06 08 
dumpsites cleared 
(Bilaspur, Sunder 
Nagar, Sarkaghat, 
Baijnath, Dalhousie, 
Rewalsar, Santokhgarh 
and Chowari) 

f No. of legacy dumpsites 10 08 
where bio mining has 
Commenced 

g Timeframe for clearing March 2025 !December 2025 
all legacy dumpsites 

The Legacy Waste clearance data of ongoing sites is annexed as Annexure-R-VI. 

10 
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[CJ.Ring fence Account 

The Ring Fenced Account in the form of Personal Ledger Account (PLA) has 

been opened in compliance to approval of the government conveyed vide Letter 

No. Fin(C)-B(15)-11/2021-Loose dated 15/07/2023 and even number dated 

18/08/2023. 

The government has made the allocation of n 37.52 Crores under sewerage sector 

for the financial year 2024-25. As on 31st March 2025, a balance of ~18.29 Crore 

is available in the Ring-Fenced Account in the form of Personal ledger Account 

(PLA). 

11 
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Progress Report of Solid and Liquid Waste in Rural Sector: 
' ; . 

As per the directions issued during the personal hearing on 
16/3/2023, the status of Legacy Waste and gaps in Solid Waste Management has been 
reviewed by Chief Secretary, GoHP. Necessary directions were issued to the field for 
taking up activities under Solid Waste Management and Liquid Waste Management. 
Gram Panchayats are doing their best to gear up the progress under Solid and Liquid 
Waste Management. The progress made in the last six months is as under : 

Status Target As on August, 2024 As on Feb. 2025 

SWM 

No. of PWMU established 88 4 (under construction) 37 

Total 32+4 = 36 

No of Segregation-cum 3615 4323 6634 

Storage Shed 

LWM 

No. of Retrofitting single 61 61 

pit to Twin pit Toilets 

Adding Soak Pits to Septic 3 3 

Tanks 

Households having Soak 124931 - Soak Pits 128559- Soak Pits 

pits/ other disposal of 3167 - Leach Pits 3208- Leach Pits 

Grey Water 1827 - Magic Pits 1875- Magic Pits 

Community soak pits 7090 7947 

12 

12758



? s,. 
N~ 

10 

District I Nam1: uf To\,nl Po11ula1i j Popul.ition] Projcclcd Addi1ion11l 

B1laspur I 

llamirpur 

K,.,... 

Kullu 

Maodi 

D1laspur 

Tal:11 

BhOla 

Jawah 

rla11nath· 
Paprol.i 

Shahpur 

l):mJlU 

NmrnmJ 

..... I .... 
1.cr 202~ 

Census 12.94 •;• 
2011 dcud11I 

growth 

I 1365' I 15951 

2372 2771 

1453 lfi97 

7342 8577 

18856 

4ld9 5443 

1414 1(,52 

2tJ41 2,&.i 

NcrChowk I 121U8 

Ka™"' 2010 2348 

Sc1H:r-~~c IS •/• for 
Gcncntio touri!'11S. 
n as per instilulional 

Population ;,ind Ooatin~ 
__ q~~~l- popuh111ion 

08] 012 

0~7 oo-, 

0 IJ 002 

04S 007 

091 0 IJ 

011 00) 

u<11 UOI 

O(rJ 001 

062 009 

0:!J 003 

ANNEXURE R-1 

Towns wil_h inadeQuate scwerag,c ra__ru__ity 
Toe al I Cap11cit~· of I Pn=11ent Scatus of Proposed ~wcnagc Facility PropoK'd d~tr :::t~~i Pro,;;:(MLO F:1:i:~~~~~cdcr DPR c~1ima1cd Posc=d for Pn-scn1 status 

cost fondini:10 
NMCG/UDO/S1 
atc/EAP(AFD) 

on ) construction/Pm11 
(2024) o5Cd) 

Remarks 

0.95 

OJI 

0 16 

055 

I.OS 

025 

0 II 

0 10 

072 

027 

165 

I ;o 

0245MI.D 

218Ml.0 fo, 
Zone: -1, 

STP 146 MLI> 
forl.J,)1'11: •2 

-(Total capacu~ • 
36-IMLI)) 

08MIJ) li.w 
l...ooc -I.STI 1 

087 MLl)for 
Zone -2 

(Totalet1pt..:1t~ · 
167Ml.ll) 

IMLD 

09>MI.I) 

3:-0MLI) 

: 9.l 

l'rnpc~-d 

Und.., 
o:onstrucllon 

und..'fconstruction. 

'""'°"" 

Un...k.TC\IOstruciUlfl 

I Inda construction 

Un1kT Construction 

Prop>.;<d 

1--d 

Propo,al 

9;\ OOCnm: 

4i;lj(,J 

R8'J()5 

l'Jjg lJ l..al..hs 

f.Xl4 56 

5656 S-1 

1705 79 

1111<,7 

)U')~(,5 

55l0(d 

EAI\AFO) 

IJl)I) 

S!.:ue 

T<--nd...T undt..-r pnlCo.--ss 111 PMU Mandi 

-lllC NA&E/S foe lhc \\ok ac.::or.kd ,idc AJ..11. Ch1cfS..."Cr1,.'t1m tSJ&El Shimla I :P ,'Ide kncr No SJE-B 
l.ooscdatcd 17.012011 fo,Rs 48167 Ulkh,11srx,TSl.:Of"COf1h1sNA&F.iS1fr.n·"as-26/2010-tlU) 
PfO"is10n f ,US house hold conm.-ctions only Awx-dingly m:11n lrunk ~'''-T for ,U8 hou-.c ho1d 
coru'k.-cllons& 90"/etlli. ofSTP090 MLD complctt:<l. M<.-.im,hilc the ,,,>rl; ,,~.:s stoppcdond.t•,:d 
as P,.T dircchtlfl fllon'bk lliplCoun in C\\ol' No 301Jn021 rnkas "Paw.in Snlf'h 11nJothl.T 200.: 2023 
Vis S1.:1tc ofl l1m.-i..:h:il Pradesh& C\VP No J947n022 r1.~11k.·nt of,111:igc Jhabola Vis Slate ofl hnl.h.:hal 
Pndcsh and the no:1 d:itco(hcarine, in I lonblc I hgh Coun is JO 12 2024 The: R'-"''s.:d OPR h3s I'll)\\ 
t--.'--n Pf'--paml as per directions of 1-lonblc l-ligh CowtJNEERI [1.U1Jclmcs The pm mus c.o:.-i of ~IV 
con1roocn1 was: Rs 16-1 17 Ulkh and 11ficr rt."'uion ofl)PR the rc\lsed Cosl ot'Sll'com.ronmt fltJ\\ coni...._ 
out 10 Rs ;53 88 Lakh ,wi.ly (the cost of STI) Cl.'fflponcrit has: ht,.,,.. 1ncreaS\.-d doc 10 additional suuc1un.-s 
and pumptnp. machmay 10 be mst.ullcd as per CSIR.INl:ERI Gmdchno) and alsoCOSI ,If 
sewcraic ni..1wod: compt"1C'l'l1 has bet.TI rc\lS\.-d As pt.T scope of prc\lous DPR tl1t.TC was a scop;: of 44~ 
hou.~-hold cumlCCIIOllS, \\ill.Teall Lhis scope has now lx."t.TI increased lo 932 ho,.1.<;t'OOld OOflntXlffi~ 

Accordmjp~ ..:osl of )lc."''·cr Nctwor\: incr..:asc from Rs.J 10 89 Lakh bl Rs 1018.17 l..akh ·me 
1 
~nc1ioncd cost uf old DPR \IUS Rs. 481 67 Lal:.h lSTP+scw<.T Nctw1rl.) has 00\1 bel.TI submitt<!d 111 
-· •o,v f""-!J~ NFVUI ,.,,t,.1· F lllr/\ lrnrr Nn 7UI.J(ulill1'11jlj.1)8.)Q'J aroot,nlmv 11> Rs lf'l O<; 

Scht.-m..: W\tk"t construction 

&-nt 10 l}inxtor UD unJ..T Swachh l)harnt M1:u:1on (SOM) 

Appro,-al 

llrhtnStatc ~Aprro,-a1 

UJ>OISuue IAppro,'\.-d 

EAP 

Su1e 

unde, PftU'SS 

The: "or\; fOf .:onstrucllOfl of 5(."''''-,-agc planl nnd llCWCfll[!.C nel\\orl. hns bt."\.'f'I aw;u\k:d and pipes li11 
scwcni[!.c n,.1\,nri; h:iw hxrl pmcourcd 

Posted for 
flUlJmg 10 

EAP(Al·U) and 
scheme appro\"Cd 
ltdmmstrati\'d)' jTcchmcal sanc:lttWl und...T r-4"0CCSS m PMlJ M11nJ1 
,idclclterNo. 

~·IPl-l·B(C) 
11-8/2016-111 

da1 .. -J 11 09 2023 

- \' 2-,--

J\-03·2028 

Jl-tlJ-20:!6 

Cunh.-tJll'\.TlflllCC 
tc:nd..."IYl{l ,~d,.)1'11! 

31-11·!02(,lJta: 
tul.r,m~\M 

fll~lmc1 

Canh:1!-iu.-no:icc 
1<.'fllknnt!-1SJooe 

STPC11pa..:1~ 218MI.I> forlooc· 
I .S"IV I 4f, Ml.I) for l..,nc -2 

(fotal SPcapac1t~ -.l.!w MU)) 1s 
wldct..:t>nstru<:11()1'1 

TI~ 1\1\l'k ol Wu1<.T Supply 
Compot."fl~ has t>..-cn a\\"artkd 

JI CJ1\J~5tSubJ«lSTl',1fl llllMl.l)Cup1m1y 11ork 
1 u, 11,'llilahd1ty of 1s ,n Plt\l,f1';is 

fwkh ::oJ pipe.:) 

l>PR-<.'hcd.cd 1hc l~noxr-in-
31 OJ :!IJZ7(SubJ,:cl Chief ollie.<" sl11mh1 bu1 rc:a.:1\W 
111, 1m11lahll1tyof l\tcl due 10 11,111 a,-;111:,hiht~ ,It· 

fm.Jsl funds under :-BM I i,.,i.;,.· l'lll\\ 

>1 OJ 2026(Suhjcc 
lll)a\'lllnhili1yof 

fund,) 

2030 

l'ftJf")S(.°OmEAP 

r-

13759



s,. 
No. 

Oi!ilric;t JN11mC'of Tonn I Potmllui IP01,ulation Projec1ed Additional 
on lllf IL'i on ~wcn1-,oe 15 •,r. for 
per- 20241@ Gcncr-attO toori~1s. 

Ccnlfus 12.94 •1. nu ~I'" in~1itu1ional 
2111 I decadal Po1,ulation and floatini 

m1wth (202-1) population 

.stmnlu Chopal l!til 2162 0.12 002 

!l 
11 

Ch1rtz.oon lHl'l )<).16 017 003 

13 

N...,wa 229J 2679 0.15 002 

" 
N:ihan 2•)(114 33K95 366 0 55 

15 I Smnour 

RoJi:Wrh .tOK3 3602 0 16 002 

16 

Solon Kanda~, 2591( 3035 029 00-< 

17 

Uoo Santok~rh 93<,_t 10938 I 05 0 16 

18 

Tuhl1wal H65 -1165 023 oo_, 

19 

Amb 71<25 9141 on 005 

20 

IJaulatpu- 3763 '3961 0281 00., I 

Towns wilh inadequal~stwt.ra,Rt:_facili1y 
Total I Capacity of I Pmccnt Statulf or Pn,i,oxd ~wer-AJ..'C Facili1y Proi><Kd date ~=~::i Pro:::(MLD fat~~~~~::dcr OPR estimated Posed for Pre.sent scatus of con1ilction 

on ) conlltruction/Prop 
(2024) ostd) 

'°'' fonding to 
NMCGfUDD/St 
atc/[AP(AFD) 

0" 

020 

0 17 

-121 

0 ,. 

OH 

121 

027 

038 

on I 

0600 Prl>f't,sc,J 

.70MLD Propc)S(.,J 

0660 l"ror,,>SCJ 

STP-1><4 6MLI) 
Sll'-11=29MI.IJI Profit~ 
SW-111=1 3Ml.l) 

I 19 MLD J Un,J,;,-Constructmn 

0.25MLD (phak-
0 

I.OOMLO 
(PHASE-II) 

25 

I 

I ?9 

I I 

PrupnscJ 

UnJ1.'fC,1flstruct111fl 

Pr,,-..ISCJ 

Prt,:,.,scJ 

"-I 

1142 

2834.()6 

I 256 

I 144303-1 

217;.25 

4J.18 

241U.JJ 

19"'96 _j 

2916 I 

Sc..:1 JSVno IPl-l 
(BlFl))6/2017 jfu.odmgawaited 

JatcJ 27-'J-2021) 

D~: 1::~1:~ !Approved 1s Slill A,,i,itcd 

S.:.:1 JSVno IPII 

~!:=~;~;_ lfundm~ a"~ited 

2022) 

Al-1) 
{$1..-c~ {JSV),1dc 

lc1t1.'f{IPll)-
l]cJ2-W2016-II 

dtd Jl-7-2023 

NlJ 

Tt.-chn1cal estimate under prq,rnuon 

(so.:, (IPHlndc: 
lt.~lt.-r tll'II)- lwl)O; fof STP awarded and 1s m progress 

IJ(Fl)-<"2017 
J1d l<,-01-2020 

In rcspomc toNl\iCG ld:tcr nopr-11011/2/2023 

lnDFRSta[!.c 

31032025 

-CW DirCT .IJ() NMCG d:i1cd 29-09-202.l the dm:ctor mfonncd th.,1 4 NMCG \1 ill I~ IUndmf!. SW I W...., 
NMCG ,ld,:- lt."1(.T jcomponcnl ofDPR only. Thus state 1s~tcd to first 11rrant1-c the fund1~ rest1U1sc; IOf"propsod u,~1'-'tl11yd 

no 3516-1~ sewarage: nctwork in lhe OPR from otht., sources. once fwld for 5e\lt."111L"111ori.: are tied up by the state. the fwlo.ls.d3tc of 
d:ueJ 20-10-2023 !-)'TP component can bc:cons1dt.-rcd lUm NAMAMI GANGA .. No,1 the l)PR 1s "'=•¥" amended kct.'J'l~ compktton .;an 

m ,,ew thc abo,'! obser\lllKMl ofNMCG and furtht.'f 11s J'IL'f d1roct10ns 1ssOL'1 b:, l·-1.1-C. JSV.Slumla \ldc: not l>co..,MIL-ntcd 
Idler no 4905-06 d:ited 26-12-2024 

worl:tnpro[UCSS 

UDIJ fwxhn~ awaltcd 

UI){) _,fund,°"""""' 
UDO ~fundill[I. awailcd 

\'-j-

ANNEXURE R-1 

Rcmari.JI 

lt..-ndc..T have bo..,1 canclcJ ,,de 
ollice lt..111 .. , no 4392-95 dato:d 11-

09-202-1 Non aq1ialibih1, of 
sulliciL-ntbodgL'\ -

T /S , d to be: accorded. F unJs not 
• a,11i11blc 

DPR IS hem@ IIIT"ll..-ndcd l:O:.-ptfl!I. 
m,ic-w the obscru,1ion of NM<..:G 
and further Ill p:r din:ction issued 
b)' E-m-C,JSV, shimla ,idc kttt.'f .1 

no J905-06d:ited 26-12-202-1 

llic: work could not h: complctL-J 
due lo non--a,itil:ibility ofD.I 

pipes. The DI pipe 150 mm d11t 
K7•16137 mtrsrcoi:m:d. Dunn~ 
Junusn·. 2024 and 200 mm dia 
6965 Rmtn. 250 mm dia 3-195 
Rmtn }'d not rccei\'cd. As and 
when the DI pipe n:oci,ul the 

wort "ill resumed in lull swtll[I. 

Submiued 10 The: Director IJD 
Sh1mla ,idc Enginc,,.'f•ITI· Ch1i:f 

Shunla letter No JSV-PII-
DPR/SWR Tahliwal TO\mf2022-

4154.5(.d:itcd 7/l.2/2022 for 
Rs.2410.401.JJIJi 

OPR Submitted 10 Dircc1ur urban 
Dc1-clopme:n1 0...-pt Shimla ,iJc 

ENC ollice lcitrNo415J-56 Dutai 
7-12-2022 fo, Rs 190-J96000/-
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Towns with inadequate sewerage facility ANNEXURE R-l(A) 

Sr. District Name of Town Treatment Population Projected Actual Sewage Gap Remarks 
No. Capacity as per Sewage generation 

available Census (2024)utilizatio Actual Actual Sewage 
(MLD) 2011 n of the Projected generatiO..!!_ (7-4) 

insta.lled sewage 
treatment generation (7-- capacities -
includin!!. 

6) 

I 2 3 4 s 6 7 8 9 10 

I Bilaspur Ghumarwin 1.2 7899 1.44 1.2 -0.24 0.00 The Gap is due to the non 
connectivity of some 

wnes/wards for which the work 
is prop.osed to be undertaken 

2 Kangra Palampur 0.35 40385 3.90 0.35 -3.55 0.00 
under various head such as state 

head/AFD/NMCG/SBM(U) etc. 

3 M~ndi Mandi 4.3 41375 5.51 3.96 -1.55 0.34 

.... - -- -

4 Sirmour Paonia 3.16 25183 3.65 1.94 -1.71 1.22 

I 

5 Solan Solan 2.9 47418 6.12 1.8 -4.32 i.10 

6 Parwanoo I 8758 1.30 0.3 -0.998 0.70 
I 

7 Una Mehatpur 0.73 9218 1.19 0.2 -0.99 0.53 

\5-
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Nwely notifi~d l)L,B Annexure -R-l(B) 
Sr. Name of Town Population Remarks Status 
No. as per 

(2011) 
census 

I Nagar Panchyat , Jhundutta 2576 Newly notified area, 
under planning No sewerage facility 

2 Nagar Panchyat, Swarghat 2780 Newly notified area, 
under planning No sewerage facility 

3 Nagar Panchyat , Banikhet 3809 Newly notified area, 
under planning No sewerage facility 

4 Nagar Panchyat, Barsar 7132 Newly notified area, 
under planning No sewerage facility 

5 Nagar Panchyat, Bhoranj 3759 Newly notified area, 

' under planning No sewerage facility 
6 Nagar Panchyat, Nagrota-Surian 9083 Newly notified area, 

under planning No sewerage facility 
7 Nagar Panchyat, Kotla 2323 Newly notified area, 

under planning 
No sewerage facility 

8 Nagar Panchyat, Khundian 2013 Newly notified area, 
under planning No sewerage facility 

9 Nagar Panchyat,Dharampur 2453 Newly notified area, 
under planning No sewerage facility 

10 Nagar Panchyat,Sandhole 4494 Newly notified area, Sewerage facility 
under planning available partly 

II Nagar Panchyat, Baldwara 4617 Newly notified area, 
under planning No sewerage facility 

12 Nagar Panchyat, Shillai 6545 Newly notified area, 
under planning No sewerage facility 

13 Nagar Panchyat, Kunihar 4079 Newly notified area, Sewerage facility 
under planning available partly 

14 Nagar Panchyat, Bangana 2584 Newly notified area, 
under planning No sewerage facility 
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.. 
Annexnre - R-11 · Type of Treatment Plant Installed 

~-:-,4'_ . . . 
- , 

·. ·- -- '1· 

~-'~c~tio:s~f off~ • ... _. ··~ - . ~, Type of Treatment Plant ., S.No. . Capacity .. 
~· . - ':,_.:-: .. .;.-.,. ·- I _:. -.· -

.. 
I Sh_. Naina Devi Ji (Kola Toba dry nallah) 

1:35 Extended Aeration (EA)· 

2 Ghumarwin (Bajohra MC ward) 
1.2 Extended Aeration (EA) 

3 '. 
Chamba - STP Barga-I ASP 1.501 

4 Chamba -STP Barga-2 
0.77 ASP 

5 Chamba -STP at Bhagot 
0.89 Extended Aeration (EA) 

6 Chamba-STP at Karian 
0.49 ASP 

7 Hamirpur Town-Zone No. J 
· 3.13 Extended Aeration (EA) 

8 Hamirpur Town -Zone No". II 
· 1.35 Extended Aeration (EA) 

Hamirpur Town- Zone Ill .. 9 
0.68 Extended Aeration (EA) . . 

10 Hamirpur- STP Ward No. I I 0.57 Extended Aeration (EA) ---- -
I l Nadaun/ Nagarda Nr Hospital 

J·.69 Extended Aeration (EA)" 

12 Sewerage scheme to Sujanpur Town (Zone I) 
1.5 Extended Aeration (EA) · Near HPSEB sub Station Sujanpur 

13 Sewerage sche-!fle to Sujanpur Town(Zone II) 
1.75 Extended Aeration (EA) 

Near Govt ITI Doli Sujanpur 

14 Nurpur- On the left bank of Jab~r Khad near 3.13 ASP 
Bodh 

--1'--::1_ -
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S.No. Location of STP _Capacity 

·:~ ,.t'- 5 j. ""1 • .--: ;l ·_, -::.-'. *· 
. ~_: -~.;:..- :-

.Debra- Near Shamshan Ghaf-Oehra ~-,.__ • •'t•k-:,. 

.,_.'--_;,.,..,.· ::-~ 'F; 1.38 

16 · Jawalamukhi- Near Petrol ·Pump Gan ju Bag 
2.83 

17 Dharamshala- Chellian 6.1 

18, Dharamshala -Old Charri Road 
0.2 

19 Dharamshala -Ramnagar 0.03 
20 Dharamshala- Bhagsu 

0.052 

21 Dharamshala- Chellian Near Nag_Mandir 

I 
0.165 

I. 
22 r Dharamshala-Mela ground Gamru 

1.4 

23 Nagrota (village Tharu near Saner K~ad) 
1.3·4 

I. 
24 Tancjsi-Right side bank of Saner Khad at Dr. 

I 14.Ll RPGMG Tanda 
·25 I Kangra- STP Zone--I }'{ear Senioi:· Sec. School · 

Kangra I 1.68-

26 I Kangra-STP Zone -II Near Bye pass Kangra 
1.46 

I- . t 27 Kangra- STP Zone -Ill Old Kangra near Fort 
I 0.63 

28 \ Palampur- Left Bank of Bihral Khad Bear Insp. 
Hut Palampur I 0.351 

29 1 Kullu Town- Lanka Beka, I 2.57 \ 

- \ <y-_ 

·. 

Type of Treatment flant 

-A,SP - · :,-r--:,. ... ·.-~. -~--~~ ?-~ 
ASP 

M.8.8.R 

M.8.8.R + Root Zone 

Root Zone 

Root Zone 

Root Zone 

Root Zone 
--

MBBR 

MBBR 

ASP/Root zo_ne 

ASPIR,oot zone 

ASP/Root zone 

Extended Aeration (EA) 

4• 

ASP/ Now MBBR since year 2022 

·. 

18764



.---'~-·---,----

S.No. 

30 

31 

32 

33 

34 

35 

36 

37 

38 

39 

40 

41 

42 

43 

Location of STf 

- -i· Ku-Hu Tow.n-Bh_oomath 
. .-{:/::-~-~.): . ,_~ 

Kullu Town-Badah 

Manali-Near Police Station Manali (1.82 to 3.00 
MLD) 

Shunter -Mela Ground 

Shunter- Sarabai 

Shunter- Jarad 

Jogindemagar-Village Majahmoo 

Mandi ~Raghunath ka Padhar 

Mandi- Khaliyar 

· Sundemagar (Chandpur} •• 

Sarkaghat-Paplog Zone B 

Sarkaghat-Ba_rchhwar Zone-C 

Rampur-Khopd 

Rampur-Chuhabag 

Capacity 

2.3 
-

0.38 
-

3 
-
0.99 · 
-
0.46 
-

0.87 
-

1.73· 
-

3.83 
-

0.47 
-
4.5. 
-

- 0.7 

1.67 
-

I 
-
0.5 
--

L9 

-. ' Type o(Tr,eatment Plant 

. ."- ... . . < :· ·. 1.:ASP/ Now MSSR since year 2023 . 
.,:;!"-· '. 

,. ;I., . .... ,-:.,.. 

ASP 
--
MBBR 

-
ASP 

-
ASP 
--
ASP 
--
ASP 

Extended Aeration (EA) 

Extended Aeration (EA). 

.. 
MBBR with DMF follwed by gaseous Cblorination . 

Extended Aeration (EA) 

Extended Aeration (EA) 

Extended Aeration (EA) 

Extended Aeration (EA) 

" ~., 
s::--,. 

. -:_r---,;,;., ~-.: .. , 

I 

l 
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• .>J ,',?~· ff!tilt-tNQg~..:.;c_;.~. 
·"·4 ,. 
' S.No. 

Location of STP Capac.ity . Type of Treatment Plant 

.. 44 ·I •. . ~~h,11½-. Near Radha Swami Petrol Pump 
1 ·••fo -__ ·:,_)jls';: " .-.. ~~-· :.-_:.. .. 

45 I Jubbal-..; Below 22 KVSub-Station HPSEB Jubbal 

-
MBBR t\-~.,.,.. ;; ~-.:·.\. 

Ghungiidliar (Kanhol) I 0.651 Ext!!nded Aeration (EA) 
-~ 46 · Kotkhai Town - Zone II 

I 0.305 

t 47 Kotkhai Town - Zone Ill 
0.163 

Extended Aeration (EA.) 

Extended Aeration (EA) 

48 Narkanda 0.45 Extended Aeration (EA) 

49 I Theog 1.15 Extended Aeration (EA) 

50 Sunni - 0.65 AS.P 

51 Paonta Sahib -Zone -1 (Devi Nagar) 
0.44 MBBR 

Paonta ~hib-Zone -JI (Main ~azar) . ·-52 I I ·-MBBR 

53 I Paonta Sahib-Zone -Ill (Jambu Ka Khalla) 
1)2 

- I SBR - -
54 I - Solan, Shamti 

2.9 ASP& tetiary treatment 

I Parwanoo 
l 55 

MBBR 

I Arki Town 
I 0.7 56 

(ASP) 

~2.gr---
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·oN. ---:;_:&g,..,_,J • -~-
. . 

-
,· .. · S.No. .. 

)'ype of Treatment Plant Location ·of STP Capacity 
\I 

!. . . 
-;-~ 
. ~' 

_.: .. :!-..,. 

57 
. t·;.. . ~-B3ddi Town-Kenduwal . ",. • .-.1 ... , . ... ASP ... ' , ;;, -: . ' 1. 5.5. - L-~ -~--. .__ ~-..r··· .. '-

-58 Nalagarh Town- Mandiyapur 
EA with tetiary treatment 3.62 

59 Una- Chandarlok Colony for Zone D Extended Aeration (EA) 0.65 
60 Una- Rampur for Zone A&B 

2.53 ' 
Extended Aeration (EA) . 

61 Mehatpur- Zone A,B & C -Basdhera 
0.73 MBBR 

Newly' Constructed STPs 

-62 Gagret 
3.14 SBR 

63 Chowari I. I MBBR .. .. Rewalsar (Chalahar) .. 
ASP 64 0.35 

•. ·. 
65. ·. Chamba- Pare! 0.87 MBBR 

--- Dalhousie 2.7 MBBR 66 

-l\~ 
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Annuun--R-UI 

Sep·24 

Exatlnc STP 
Sr. No. Location Capacity in PH BOD COD FC TSS 

Ml,D ComnU.ant or Noa.-Com.pliant 
1 Sh. Naina Devi Ji {Kola Toba dry nallah] 1.35 7.45 I.I 12 170 3 Complinnt 
2 Ghumarwin {Bajohra MC ward) 

7.43 184 >1600 126 1.2 51 Non CompUant 
3 Chamba ·STP Barga· I I.SOI 6.65 23 240 61 Compliant 
4 Chamba -STP Barga·2 0.77 6.78 18 280 8.2 Compliant 
5 Chamba -STP al Bhagat 0.89 6.85 24 18 II Compliant 
6 Chamba-STP at Karian 0.49 6.65 12 350 1.4 Compliant 
7 Hamirpur Town-Zone No. ( 3.13 7.4 9.2 220 21 CompliRnt 
8 Harnirpur Town -Zone No. II J.35 7.64 12 350 47 Compliant 
9 Harnirpllr 'l'own- Zone No. Ill 0.68 6.94 22 920 71 Complfanl 

10 Hamirpur- STP Ward No. 11 0.57 7.82 14.4 540 47 Compliant 
11 Natlaun/ Nagnrdn Nr Hospital 1.69 7.93 22 920 45 Complinnt 
12 Sewerage scheme to Sujn.npurTown(Zonc l) Near 

HPSEB sub Station Sujanpur J.5 7.89 280 19 
Compliant 4.6 

13 Sewerage scheme to Sujnnpur Town(Zonc UJ Near Govt 
ITI Doli Sujanpur J.75 8.69 920 67 

24 Compliant 
14 Nurpur• On the left bank or Jabber Khad near Bodh 3.13 7.48 700 10.3 Compliru1t 9.1 
15 Debra- Near Shamsha.n Ghat Dchra 1.38 7.88 3.2 230 2.2 complia'lt 
16 JawaJamukhi- Near Petrol Pump Oanju Bag 2.83 7.94 630 2.1 compliant 2.2 
17 Dharnmshala• Chclllan 5.15 6.97 2.4 1600 4.2 Non Compliant 
18 OharamshaJa. -Old Cha.rri Road 0.2 6.78 7.S 1600 0.6 Hon. Com.pUaat 
19 Dhammshala -Ramnegar 0.03 7.24 3.3 920 1.4 compliant 
20 DharamshaJa .. Bhagsu 0.052 6.42 5.8 6.1 1.8 Non Compliant 
21 Dharnmshala• Chcllian Near Nag Mandir 0.l65 6.68 17 430 0.8 compliant 
22 Oharamshala-Mcla ground Oamru J.4 7.08 7.4 26 3.4 compliant 
23 Nagrota {vmagc Tharu near Saner Khad) 1.34 6.54 12 580 9.S compliant 
24 Tanda-Right side bank of Bancr Khatl al Dr. RPGMG 

Tanda 1.4 7.46 460 3.3 CompJianl 2.6 
25 KRngra-STP Zone -1 Near Senior Sec. School Kangra 

J.68 6,8 
8.S 

490 12.2 Compliant 
26 Kangra-STP Zone -11 Near Bye pass Kangra 

1.46 6.66 6.3 340 4.1 Compliant 
27 Kangra- STP Zone -Ill Old Kangra near Fort. 

0.63 6.9 7.7 330 7.2 Compliant 
Z8 Palampur• Left Bank of Bihral Khad Bear lnsp. Hut 

0.351 6.54 I 10 4.4 Palampur 13.S Compliant 
29 Kullu Town- Lanka Bckar 2.57 7.54 10 76 <1.8 25 Compliant 
30 Kullu Town-Bhootnath 2.5 7.23 5 48 49 6 ComJ)lianl 
31 KuJJu Town-Badnh 0.38 240 ISO 240 >1600 110 Non CompUaa.t 
32 Manali·Ncar Police Station Manali (l.82 lo 3.00 MLD) . 

3 6.02 
18.S 920 68 Non COUlplla.nt 

33 Shunter -Mela Ground 0.99 7.31 6 44 920 18 Compliant 
34 Shunter- Sarabai 0.46 7.62 7 48 540 26 Compliru1t 

--~~-
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35 Shunter- Jarad 0.87 Not collected due to non-operation orthc pant 
36 Jogindcmagar-ViUagc Majahrnoo l.7J 7.02 5 36 920 20 Compliant 
37 Mandi -Raghunath ka Padhar 3.83 7.28 2 16 350 66 Compliant 
38 1'.fandi-K.haliyar 0.47 7.19 IS 132 4.5 240 Non Compliant 
39 Sundcmagar (Chandpur) 3.55 7.43 1.4 16 280 3 Compliant 
40 Sarlraghal-Paplog Zone B 0.7 8.36 2.2 20 280 14 Compliant 
41 Sarkaghal-Barchhwar Zonc-C 1.67 7.86 1.6 12 210 14 Compliant 
42 Rrunpur-Khopri I 7.51 2.4 1.8 IO Compliant 
43 Rampur-Chuhabag 0.5 7.44 s 170 54 Compliant 
44 Rohru- Near Radha Swami ~ctrol Pump 1.745 7.49 220 165 Nou Compli.a.nt 162.5 
45 Jubbal- Below 22 KV Sub-Station HPSEB Jubbal 

Ohunglidher (Kanhol) 0.651 7.57 I IO 152 
197.5 Non Compliant 

46 Kotkhni Town - Zone U 0.305 7.85 13 I JO 39 Compliant 
47 Kotkhai To\Vn • Zone m 0.163 7.29 40 140 67 Non Com pllant 
48 Narkanda 0.45 7.48 9.1 70 37 ComplaJnt 
49 Thcog 1.15 S:unple not collected as no now al outlet 
50 Sunni 0.65 7,75 33 90 22.5 Complaint 
51 Paonia Sahib -Zone - I (Devi Negar) -0.44 7.44 3200 24 

9.5 Non Com.pliant 
52 Paonta Sahib-Zone -II (Main Bazar) -1 7.04 2.4 750 7 Complaint 
53 Paonia Sahib-Zone -Ill [Jambu Ka Khalla ) 

No sampling could be carried. This SfP is newly established. Household connectivity is very )O\v and is under process. MC Paonta Sahib 
1.72 Drain JamnlwaJa near Mankind Pharma Ltd. was tapped mcnnwhilc for STP trial. However, the pipeline suffered damaged during 

monsoon season and repair is required. 

54 jsolan. Shamli 2.9 7.08 22 .. >1600 92 Noll Compliant 
55 Panvanoo 1 7.62 JO .. >1600 26 Non Compliant 
56 ArkiTown 0.7 Sample not collected 
57 Nalagarh Town-Mandiyapur J.62 7.63 ,. 172 1600 15 Non Compliant 
58 I fn:,- r1oo .. -..i ...... 1ntr ,..,.,,._v fnr-7 -- n 0.65 S..-unnlc could not be collected 
59 Una- Rampur for Zone /\.&B 2.53 Sample could not be coUcctcd 
60 Mehatpur- Z.Onc A,B & C -Basdhcm 0,73 Samele could not be collected 
61 lr.,.,.t 3.14 STP is not oocrational vet 
62 lf""h,.W!lri 11 samolc not coJlccted due lo non ooenionalitv of plant 
63 Rcwalscr (ChalaharJ 0.35 STP is not operational yet 
64 Chamba-Parcl 0.87 samolc not collected due to non oocrtionalitv of olant 
65 Dalhousie 2.7 samnlc not collected due to ·non orn:rtionality of olant 

Rural Sector 
66 

Bharmour- Hadsnr 0.21 
Jetter issued for the aoolv consent of the state board 

67 Marhi-Manali 0.2 6.83 56 196 >1600 54 Non Comptlant 
68 Sandhole Phase -I 0.31 STP to obtD.in CTO 
69 R/ Pco -sarbo I 7.79 11.4 220 24 Compliant 
70 Jakhri I 7.15 90 1600 130 Kon Compliant 
71 Kunlhar 0.9 Sample not collected 
72 Chintourni Zone I 0.57 Samalc could not be collected 

Details of Each existing STP in Shimla Town (SJPNLj 
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Exiting PH BOD COD FC TSS 
Sr. No Location 

Capcity Compliant o.r .Hon-Compliant 

l 
Sanjauli Malyana (Below Malyana Bus Stand) 6.95 5 0 <1.8 9 Compliant 

8.42 
7.86 4.3 0 <1.8 10 Compliant 

2 
DhaUi 6.79 3.3 0 540 5 Compliant 

2.26 
7.03 195 0 33 557 Non Compliant 

3 North Disoosnl, Shimln (Gotcha) 5.8 7.92 9 0 12 31 Compliant 
4 Snowdon (Bcnnu) 1.35 7.82 70 0 <1.8 103 Non Compliant 
5 7.35 13 0 1600 40 Non Compliant - Lalpani near Badagaon 25.2 

7.53 4 0 540 7 Compliant 
6 Summer Hill (Bclo1,1,• Amiri) 3.93 7.14 80 0 12 190 Non Compliant 

~'3~ 
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Oct-24 

Existing STP · 
BOD COD FC TSS Compliant or Non-Compliant PH Sr. No. Location Capacity in 

MLD 

Sh. Naina Devi Ji {Kola Toba dry nallah) 36 
<1.8 118 Non Compliant 

l 
1.35 7.55 

<2 
Ghurnarwin {Bajohra MC ward) 116 

210 258 
2 

1.2 6.84 
18 Non Compliant 

3 Chamba -STP Barga - I 
7.32 230 29.7 compliant 1.501 12 

4 Chamba -STP Barga-2 
7.17 340 51.3 compliant 0.77 JI 

5 Chamba -STP at Bhagot 
6.84 270 22.6 compliant 0.89 II 

6 Chamba-STP at Karian 
0.49 6.9 II 490 31.5 compliant 

7 Hamirpur Town-Zone No. I 
7.26 900 32 compliant 3.13 

12 
8 Hamirpur Town -Zone No. II 

7.41 2200 47 Non Compliant 1.35 
24 

9 Hamirpur Town- Zone No. Ill 
7.42 3500 230 Non Compliant 0.68 

52 
10 Hamirpur- STP Ward No. 11 

7.59 900 109 Non Compliant 0.57 
16 

11 Nadaun/ Nagarda Nr Hospital 
8.57 540 II Compliant 1.69 

12 
12 Sewerage scheme to Sujanpur Town{Zone I) Near 

220 9 Compliant 1.5 7.42 
3.8 HPSEB sub Station Sujanpur 

13 Sewerage scheme to Sujanpur Towri{Zone II) Near Govt 
7.35 350 74 Compliant 1.75 !Tl Doli Sajanpur 15 

14 Nurpur- On the left bank of Jabber Khad near Bodh 
7.65 490 14.7 

Compliant 
3.13 

6 
15 Dehra- Near Sharnshan Ghat Dchra 

1.38 7.55 
II 170 50.1 

Compliant 
16 Jawalamukhi- Near Petrol Pump Oanju Bag 

7.53 140 53 
Compliant 

2.83 
1.8 

17 Dharamshala- Chellian 
5.15 7.1 

4.8 
700 6.9 

Compliant 
18 Dharamshala -Old Charri Road 

0.2 7.18 
8.2 

490 I l.6 
Compliant 

19 Dharamshala -Ramnagar 
7.11 94 34.6 

Compliant 
0.03 

2.4 
20 Dhararnshala- Bhagsu 

6.75 630 10.1 
Compliant 

0.052 
11 
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21 Dharamshala- Chellian Near Nag Mandir 
6.89 580 9.5 

Compliant 
0.165 

6.8 
22 Dharamshala-Mela ground Gamru 

7.23 79 4.6 
Compliant 

1.4 
3 

23 Nagrota (village Tharu near Baner Khad) 
7.3 170 8.3 

Compliant 
1.34 

2.4 
24 Tenda-Right side bank of Baner Khad at Dr. RPGMG 

7.27 33 4.2 
Compliant 

1.4 
1.4 Tanda 

25 Kangra- STP Zone -1 Near Senior Sec. School Kangra 
731 140 7.9 

Compliant 
1.68 

7.1 
26 Kangra-STP Zone -II Near B)•e pass Kangra 

7.45 11 21.3 
Compliant 

1.46 
8.4 

27 Kangra- STP Zone -Ill Old Kangra near Fort 
6.63 110 7.7 

Compliant 
0.63 

10 
28 Palampur- Left Bank ofBihral Khad Bear lnsp. Hut 

7.35 330 6.5 
Compliant 

0.351 
2.7 Palampur 

29 Kullu Town- Lanka Bekar -
2.57 7.4 

2.2 
430 IO Compliant 

30 Kullu Town-Bhootnath -2.5 6.74 
2 

350 12 Compliant 

31 Kullu Town-Badah -
0.38 7.12 

15 
1600 I 18 Non Compliant 

Manali-Near Police Station Manali (1.82 to 3.00 MLD) 64 
6.1 32 

32 
3 6,8 

8 Compliant 
33 Bhunter -Mela Ground -

0.99 7.1 
4 

240 38 Compliant 
34 Bhunter- Sarabai -0.46 7.48 

5 920 34 
Compliant 

Not in operation 35 Bhunter- Jarad 
0.87 

24 
4 16 

36 Jogindcmagar-Village Majahmoo 
7.85 

Compliant 
1.73 

2 
Mandi -Raghunath ka Padhar 28 

1.8 7 Compliant 
37 

3.83 7.46 
2 

88 
12 52 Compliant 

38 Mandi- Khaliyar 
0.47 6.83 

15 
24 

1.8 7 Compliant 
39 Sundemagar (Chandpur) 

3.55 8.04 
2 

Sarkaghat-Paplog Zone B 36 
1.8 14 Compliant 

40 
0.7 6.74 

5 
Sarkaghat-Barchhwar Zone-C 52 

1.8 10 Compliant 
41 

1.67 8.01 
2 

42 Rampur-Khopri 
8.41 1.8 5 Compliant 

1 
1.2 

-i~ 
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43 Rampur-Chuhabag 
0.5 8.79 

JO 1.8 48 Compliant 
44 Rohru- Near Radha Swami Petrol Pump 

1.745 7.05 
125 920 308 Non-Compliant 

45 Jubbal- Below 22 KV Sub-Station HPSEB Jubbal 
Ghunglidhar (Kanhol) 0.651 8.11 

39 
1600 70 Non-Compliant 

46 Kotkhai Town - Zone II 
0.305 7.51 

BDL 
<1.8 14 

Compliant 
47 Kotkhai Town - Zone UI 

0.163 7.5S 
10 

<1.8 49 
Compliant 

48 Narkanda 
0.45 7.74 

50 220 120 Non Compliant 
49 Theog 

1.15 Sample not collected as no now at outlet 

50 Sunni 
0.65 7.65 

80 
S40 96 Non Compliant 

51 Paonia Sahib -Zone - I (Devi Nagar) -0.44 8.1S 920 14 
3.S Compliant 

52 Paonta Sahib-Zone -11 (Main Bazar) -
1 7.94 

3 
700 8 

Compliant 
53 Paonta Sahib-Zor:e-111 (Jambu Ka Khalla) No samplrng cou1a be camea. This u 1s newiy es ~, .. .,.1snea. nouseno1a 

connectivity is very low and is under process. MC Paonta Sahib Drain 
1.72 Jamniwala near Mankind Pharma Ltd. was tapped meanwhile for STP trial. 

However, the pipeline sulfered damaged during monsoon season and repair is 

54 Solan, Shamti 372 
2.9 7.12 

60 >1600 144 
Non Compliant 

55 Parwanoo 
I 7 

... 
12 >1600 II 

Non Compliant 
56 Arki Town 92 

0.7 6.97 >1600 70 II Non Compliant 
57 Nalagarh Town-Mandiyapur 60 

3.62 8.24 .... 14 
8 Compliant 

58 Una- Chandarlok Colony for Zone D -
0.65 7.65 430 83 20 Compliant 

59 Una- Rampur for Zone A&B -2.53 7.48 
24 540 88 Compliant 

60 Mehatpur- Zone A,B & C -Basdhera --
- 0.73 7.7 220 8 5.6 Compliant 

61 Gagret 
3.14 

Not onerational vet 
62 Chowari 

1.1 
samnle not collected due to non ooertionalitv of olant 

63 Rewalser (Chalahar) 
0.35 

Not onerational vet 
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64 Chamba-Parel 
0.87 

samole not collected due to non opertionalitv of olant 
65 Dalhousie 

2.7 
samole not collected due to non opertionalitv of olant 

Run.\ Sector 

66 
Bharmour- Hadsar 0.21 

Jetter issued for the annl" consent of the state board 
67 936 

Marhi-Manali 0.2 6.64 430 15 
330 Non Complia,,t 

68 
Sandhole Phase -l 0.31 

Consent not obtained by STP 
69 

R/ Peo -Sarbo I 7.75 
l.6 

l.8 14 CompJjant 
70 

Jakhri I 7.07 
28.5 

540 94 Compliant 
71 300 

Kunihar 0.9 6.96 >1600 91 56 Non Compliant 
72 . 

Chintpumi Zdne I 
0.57 7.7! 

16 220 13 Compliant 

Details of Each existing STP in Shimla Town (SJPNL) 

PH BOD COD FC TSS 
Sr. No Location Elliting Compliant or Non-Cou:apliant 

Capcity 

1 7.49 4.2 
0 7.8 10 Compliant - Sanjauli Malyana (Below Malyana Bus Stand) 8.42 

7.96 5 
0 540 9 Compliant 

2 7.23 2.8 
0 220 8 Compliant 

Dhalli 2.26 
7.35 3.2 

0 540 9 Compliant 

3 North Disposal, Shimla (Golcha) 5.8 8.11 39 
0 1600 70 Non•Compliant 

4 Snowdon (Bermu) 1.35 7.59 25.5 0 220 56 Compliant 

5 7.37 1.4 
0 1.8 BDL Compliant - Lalpani near Badagaon 25.2 

7.2 2.9 
0 <1.8 BDL Compliant 

6 Summer Hill (Below Andri) 3.93 7.42 53.4 
0 540 82 Non-Compliant 

-.28,-
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" Nov-24 

Sr. No. Location Existing STP Compliant or Non-Compliant 
Capacity in MLD PH BOD COD FC TSS 

1 Sh. Naina Devi Ji (Kola Toba dry nallah) 1.35 8.22 5 36 350 7 Compliant 
2 Ghumarwin (Bajohra MC ward) 1.2 7.95 3 32 79 20 Compliant 
3 Chamba -STP Barga -1 I.SOI 7.8 83 330 106.2 Non Compliant 
4 Chamba -STP Barga-2 0.77 7.48 63 2800 317.2 Non Compliant 

5 Chamba -STP at Bhagat 0.89 7.19 1.9 460 31.1 compliant 
6 Chamba-STP at Karian 0.49 7.35 12 1100 70.8 Non Compliant 
7 Hamirpur Town-Zone No. I 3.13 7.72 8.4 240 25 compliant 
8 HamiTpur Town -Zone No. lJ 1.35 7.85 20 540 77 compliant 
9 Hamirpur Town- Zone No. Ill 0.68 7.46 36 920 118 Non Compliant 

10 Hamirpur- STP Ward No. 11 0.57 7.98 25 920 74 compliant 
11 Nadaun/ Nagarda Nr Hospital 1.69 7.46 14 540 63 compliant 
12 Sewerage scheme lo Sujanpur Town(Zone I) Near 

8.47 430 36 Compliant 
HPSE!:B sub Station Suianour 1.5 9.2 

13 Sewerage scheme lo Sujanpur Town(Zone II) Near Govt 8.29 540 70 ITI Dali Sujanpur 1.75 18 Compliant 
14 Nurpur- On the !cit bank of Jabber !Chad near Bodh 3.13 7.03 2.2 630 2.2 Compliant 
15 Dehra- Near Shamshan Ghat Dehra 1.38 6.92 3.4 94 0.6 Comoliant 
16 Jawalamukhi- Near Petrol Pump Ganju Bag 2.83 7.97 2 46 0.8 Compliant 
17 Dharamshala- Chellian 5.15 7.15 2.5 33 15.6 Compliant 
18 Dharamshala -Old Charri Road 0.2 6.89 2.9 350 I.I Compliant 
19 Dharamshala -Ramnagar 0.03 6.98 1.5 540 0.6 Compliant 
20 Dharamshala- Bhagsu 0.052 7.62 7.7 0.7 Compliant 
21 Dharamshala- Chellian Near Nag Mandir 0.165 6.9 1.6 280 1.4 Compliant 
22 Dharamshala-Mela ground Gamru 1.4 7.56 8.3 330 2.6 Compliant 
23 Nagrota (village Tharu near Baner Khad) 1.34 7.48 65 700 4.3 Compliant 
24 Tanda-Right side bank of Saner Khad at Dr. RPG MG 7.63 1.8 0.8 Tanda 1.4 l.5 Compliant 
25 Kangra- STP Zone -1 Near Senior Sec. School Kangra 

7.8 1700 130 1.68 75 Non Compliant 
26 Kangra-STP Zone -11 Near Bye pass Kangra 1.46 7.66 110 2.8 Compliant 
27 Kangra- STP Zone -Ill Old Kangra near Fort. 0.63 7.63 2.1 700 7.l Compliant 
28 Palampur- Left Bank ofBihral Khad Bear lnsp. Hut 60.1 Palamour 0.351 7.31 II 700 Compliant 
29 Kullu Town- Lanka Bekar 2.57 7.19 II - 920 32 Compliant 
30 Kullu Town-Bhootnath 2.5 7.14 7 - 540 9 Compliant 
31 Kullu Town-Badah 0.38 I 8.53 22 - 920 144 Non Compliant 
32 Manali-Near Police Station Manali (!.82 to 3.00 MLD) 6.49 - 1600 112 3 14 Non Compliant 
33 Shunter -Mela Ground 0.99 7.41 13.6 - 1600 188 Non Compliant 
34 Shunter- Sarabai 0.46 7.45 66 - >1600 70 Non Compliant 
35 Shunter- Jarad 0.87 · Not colected due to non- oo ration of the STP Non-compliant 
36 Jogindernagar-Yillage Majahmoo 1.73 8.06 II 76 350 29 Compliant 
37 Mandi -Raghunath ka Padhar 3.83 7.29 II 88 540 16 Compliant 
38 Mandi- Khaliyar 0.47 7.88 6 [56 <1.8 58 Complaint 
39 Sundemagar (Chandpur) 3.55 8.3 8.5 48 350 13 Complaint 
40 Sarkaghat-Paplog Zone B 0.7 7.78 3 36 220 7 Compliant 
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r, 
. 41 Sarkaghat-Barchhwar Zone-C 1.67 786 3 52 63 5 Compliant 

42 Rampur-Khopri I 7.58 4.4 1.8 34 compliant 
43 Rampur-Chuhabag 0.5 8.17 14 1.8 57 compliant 
44 Rohru- Near Radha Swami Petrol Pump 1.745 7.21 90 0 110 185 lion Compliant 
45 Jubbal- Below 22 KV Sub-Station HPSEB Jubbal 0.651 Ghunltlidhar(Kanholl 
46 Kotkhai Town - Zone 11 0.305 7.35 70 0 540 117 Non Compliant 

47 Kolkhai Town - Zone lll 0.163 7.27 210 0 220 223 Non Compliont 
48 Narkanda 0.45 8.02 21 33 44 compliant 
49 Theo2 1.15 
SD Sunni 0.65 7.68 25.5 160 0 64 Compliant 
51 Paonta Sahib -Zone - I !Devi Naearl 0.44 Sample not collected 
52 Paonta Sahib-Zone -11 (Main Bazar l 1 Samole not collected 
53 Paonta Sahib-Zone -Ill (Jambu Ka Khalla) 1.72 Sample not collected 
54 Solan, Shamti 2.9 7.27 44 316 >1600 195 Non Compliant 
55 Panvanoo I 6.94 16 140 >1600 22 Non Compliant 
56 ArkiTown 0.7 7.48 26 228 >1600 69 Non Compliant 
57 Nalagarh Town-Mandiyapur 3.62 8.45 5.4 40 33 14 Compliant 
58 Una- Chandarlok Colony for Zone D 0.65 7.52 26 236 920 73 Compliant 
59 Una- Rampur for Zone A&B 2.53 7.67 12 108 540 58 Compliant 
60 Mehatpur- Zone A,B & C -Basdhera 0.73 8.34 1.4 - 94 3 Compliant 
61 Gai,ret 3.14 STP is not ooerational vet as the load has not been reched uoto final outlet. 
62 Chowari 1.1 Unit is not in operation yet & applied for CTO fresh 
63 Rewalser (Chalaharl 0.35 Not operational yet 
64 Chamba-Parel 0.87 Unit is not in ooeration vet & aoolied for CTO fresh 
65 Dalhousie 2.7 Urut has anolied for RCTE & not in oocration yet 

Rural Sector 
66 Bharmour- Hadsar 0.21 Unit has aoolied for CTE & not in ooeration vet 
67 Marh.i-Manali 0.2 Not collected as the area is in snow bound reeion 
68 Sandhole Phase -I 0.31 Consent hot obtained by STP Consent not obtained by STP 
69 R/Peo -Sarbo 1 7.73 18.5 1.8 41 compliant 
70 Jakhri I 7.26 54 1.8 82 Non Compliant 
71 Kunihar 0.9 731 50 320 >1600 135 ll'on Compliant 
72 Chintpumi Zone I 0.57 732 54 - 220 29 Non Compliant 

Details of Each existing STP in Shimla Town (SJPNLI 
Sr. No Location E><iting Capcity PH BOD COD FC TSS Compliant or Non-C<>mpliant 

l 
Sanjauli Malyana (Below Malyana Bus Stand) 7.44 18.8 72 350 24 Compliant 8.42 

7.4 17.5 76 220 17 Compliant 
2 

Dhalli 2.26 7.14 6.6 48 540 II Comoliant .____ 
7.5 7 68 <1.8 30.6 Compliant 

3 North Disposal, Shimla (Golcha) 5.8 8.13 24 64 0 31 Compliant 
4 Snowdon {Bermu) 1.35 7.38 115 344 <1.8 156.6 Non Compliant 
5 

Lalpani near Badagaon 25.2 7.18 12 84 <1.8 41 Compliant 
t----

5.1 7.24 52 <1.8 17 Compliant 
6 Summer Hill {Below Andri) 3.93 7.24 360 700 1600 583 Non Compliant 
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Dec-24 

El<isting STP 
PH 

I 
BOD 

I 
COD I FC 

I 
TSS Compliant or Non-Compliant Sr. No. Location Capacity in 

MLD 

1 Sh. Naina Devi Ji (Kola Toba dry nallah) 
1.35 Sample could not be collected 

Ghumarwin (Bajohra MC ward) 292 
>1600 252 

2 
1.2 7.36 

l 12.5 Non Compliant 
3 Chamba -STP Barga -1 

6.72 350 33.3 compliant 1.SOl 
2.2 

4 Chamba -STP Barga-2 
6.92 28 28.J Non Compliant 0.77 

42 
5 Chamba -STP at Dhagot 

7.3 350 1.7 Non Compliant 0.89 
34 

6 Chamba-STP at Karian 
0.49 7.07 

2.8 
94 45.7 compliant 

7 Hamirpur Town-Zone No. I 
7.58 220 36 compliant 3.13 

8 
8 Hamirpur Town -Zone No. II 

7.34 350 33 compliant 1.35 
IO 

9 Hamirpur Town- Zone No. 1I1 
0.68 7.95 JIOO 141 Non Compliant 48 

10 Hamirpur- STP Ward No. l l 
0.57 8.27 430 71 compliant 18 

11 Nadaun/ Nagarda Nr Hospital 
1.69 7.32 430 JI Compliant 12 

i 

12 Sewerage scheme to Sujanpur Town(Zone 1) Near 
8.05 94 5 Compliant 1.5 I HPSEB sub Station Sujanpur 

13 Sewerage scheme to Sujanpur Town(Zone II) Near Govt 
7.79 430 48 Compliant 1.75 

15 !TI Doli Sujanpur 
14 Nurpur- On the left bank of Jabber Khad near Bodh 

7.02 170 7.6 
Compliant 

3.13 
4.4 

15 Dehra- Near Shamshan Ghat Delua 
7.37 350 13.2 

Compliant 
1.38 

3.4 
16 Jawalamukhi- Near Petrol Pump Ganju Bag 

2.83 7.71 23 38.8 
Compliant 2.2 

17 Dharamshala- Chellian 
7.45 <1.8 33 

Compliant 
5.15 

8 
18 Dharamshala -Old Charri Road 

7.24 220 12.5 
Compliant 

0.2 8 
19 Dharamshala -Ramnagar 

7.41 <1.8 28.9 
Compliant 

0.03 
6 

20 Dharamshala- Bhagsu 
0.052 7.43 280 0.8 

Compliant 3.2 
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21 Dharamshala- Chellian Near Nag Mandir 
7.64 280 1.2 CompLiant 0.165 

2 
22 Dharamshala-Mela ground Gamru 

7.4 1.8 21.9 Compliant 1.4 
3.2 

23 Nagrota (village Tharu near Saner Khad) 
7.4 240 1.8 

Compliant 
1.34 

1.8 
24 Tanda-Right side bank of Saner Khad at Dr. RPG MG 

7.27 240 0.6 
Compliant 

1.4 
2 Tanda 

25 Kangra- STP Zone -1 Near Senior Sec. School Kangra 
7.57 1.8 60.4 

Compliant 
1.68 

24 
26 Kangra-STP Zone -ll Near Bye pass Kangra 

7.26 350 18.8 
Compliant 

1.46 
18 

27 Kangra- STP Zone -Ill Old Kangra near Fort 
7.31 280 5.6 

Compliant 
0.63 

2.4 
, 28 Palampur- Left Bank of Bihral Khad Bear lnsp. Hut 

6.94 1.8 75.13 
Compliant 

0.351 
2.8 Palampur 

29 Kullu Town- Lanka Bekar -
2.57 7.18 

19 920 34 
Compliant 

30 Kullu Town-Bhootnath -2.5 7.05 
16 

540 21 
Compliant 

31 Kullu Town-Sadah -0.38 7.78 
12 

<1.8 80 
Compliant 

Manali-Near Police Station Manali (1.82 to 3.00 MLD} -
920 41 

32 
3 7.4 

12 CompLiant 
33 Shunter -Mela Ground -0.99 7.58 

26 
920 80 Compliant 

34 Shunter- Sarabai -0.46 7.72 
12 

350 48 Compliant 
Not colected due to non- operation of the STP 35 Shunter- Jarad 

0.87 

Jogindernagar-Villagc Majahmoo 24 
350 18 

36 
1.73 7.35 

2.3 Compliant 
36 

110 20 Compliant 
37 Mandi -Raghunath ka Padhar 

3.83 7.35 
3 

12 
II 24 Compliant 

38 Mandi- Khaliyar 
0.47 7.59 

<2 
20 

<1.8 20 Compliant 
39 Sundernagar (Chandpur) 

3.55 7.72 
<2 

48 
<1.8 12 Compliant 

40 Sarkaghat-Paplog Zone B 
0.7 7.13 

3.8 
64 

<1.8 12 compliant 
41 Sarkaghat-Barchhwar Zone-C 

1.67 7.2 
<2 -42 Rampur-Khopri 

7.14 1.8 I 8.4 compliant 
1 6.1 

- -- - --
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43 Rampur-Chuhabag 
7.28 47 140 Non Compliant 0.5 

140 
Rohru- Near Radha Swami Petrol Pump 84 

1600 24 
44 

1.745 7.92 Non Compliant 10.8 
45 Jubbal- Below 22 KV Sub-Station HPSEB Jubbal 

Ghunglidhar (Kanhol) 0.651 

384 46 Kotkhai Town - Zone II 
7.7 280 237 Non Compliant 0.305 

167.5 
Kotkhai Town - Zone m 320 

920 168 
47 

0.163 7.38 
102.5 Non Compliant 

48 Narkanda 
0.45 not collected due to road block 

49 Theog 
1.15 ' 

96 
<1.8 41.6 Compliant 

50 Sunni 
0.65 7.8 

15 
Paonta Sahib -Zone - I (Devi Nagar) -

540 180 
51 

0.44 8.22 Non Compliant 19 
Paonta Sahib-Zone -II (Main Bazar) -

350 5 
52 

7.82 
Complying I 8 

53 Paonta Sahib-Zcne-111 (Jambu Ka Khalla I 36 

1.72 8.2 350 BDL 

6.8 Complying 

Solan, Shamti Not colected due to non- operation of the STP 54 
2.9 

55 Parwanoo .. 
1600 8.8 Non Compliant I 7.76 

II 
56 Arki Town Not colected due to non- operation of the STP 

0.7 

Nalagarh Town-Mandiyapur 110 
920 30 

57 
3.62 8.18 

Compliant. 9 
· Una- Chandarlok Colony for Zone D I08 

540 49 
58 

0.65 7.4 
Compliant 14 

Una- Rampur for Zone A&B 52 
220 16 

59 
2.53 7.71 

Compliant 6 
Mehatpur- Zone A,B & C -Basdhera 88 

430 3 
60 

0.73 7.75 
Compliant 10 

61 Gagret 
3.14 

STP is not onerational vet 
62 Chowari 

1.1 
Unit is not in operatiori vet & applied for CTO fresh 

63 Rewalser (Chalahar) 
0.35 

Not onerational vet 
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64 Chamba-Parel 
0.87 

Unit is not in operation yet & applied for CTO fresh 
65 Dalhousie 

2.7 
Urut is not in operation yet & applied for CTO fresh 

Rural Sector 

66 
Bhannour- Hadsar 0.21 

Unit has applied for CTE & not in operation )'Cl. 
67 

Marhi-Manali 0.2 
Not collected as the area is in snow bound re~ion 

68 obtained by Sandhole Phase -l 0.31 
STP Consent not obtained by STP 

69 
R/ Peo -Sarbo 1 7.53 

11.2 
1.8 25.8 

compliant 
70 

Jakhri J 7.02 
45 33 95.6 No:i Compliant 

71 
Kunihar 0.9 

Not colected due to non- ooeration of the STP 
72 -

Chintpumi Zone I 
0.57 8.31 

8 
430 59 Complfant 

Details of Each existing STP in Shimla Town (SJPNL) 

PH BOD COD FC TSS 
Sr. No Location Exiting Compliaut or Non-Compliant Capcity 

1 7.92 6 
28 26 17 Compliant 

'--- Sanjauli Malyana (Below Malyana Bus Stand) 8.42 
8.28 5.6 

32 <1.8 12 Compliant 

2 7.68 10 
36 33 19 Compliant 

1-- Dhalli 2.26 
7.44 16.8 

96 47 18 Compliant 

3 North Disposal, Shimla (Golcha) 5.8 8.52 230 
428 1600 340 Non Compliant 

4 Snowdon (Bermu) 1.35 8.02 157.5 
352 1600 180 Non Compliant 

5 7.23 2 36 <1.8 14.1 Compliant 
I--- Lalpani near Badagaon 25.2 

7.47 2.3 36 33 BDL Compliant 

6 Summer Hill (Below Andri) 3.93 8.06 32 
144 220 80 Non Compliant 
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l I 

Jan-25 

Existing STP 
PH BOD COD FC TSS Compliant or Non-Compliant Sr. No. Location Capacity in 

MLD 

1 Sh. Naina Devi Ji (Kola Toba dry nallah) 136 
<1.8 26 Non Compliant 1.35 7.88 

37 
2 Ghumarwin (Bajohra MC ward) 156 

920 84 Compliant 1.2 7.22 
20 

3 Chamba -STP Barga -1 
1.50 I 6.83 150 17.7 compliant 

12 
4 Chamba -STP Barga-2 

0.77 7.09 170 55.1 Non Compliant 
99 

5 Cham,E" -STP 1t Bhagot 
0.89 7.18 540 43.9 compliant 

22 
6 Chamba-STP at Karian 

0.49 7.18 
12 

240 32.8 compliant 

7 Hamirpur Town-Zone No. I 
3.13 6.84 540 49 compliant 

18 
8 Hamirpur Town -Zone No. II 

1.35 7.9 350 21 compliant 
10 

9 Harnirpur Town- Zone No. III 
0.68 6.92 920 54 compliant 

22 
10 Hamirpur- STP Ward No. 11 

0.57 7.46 540 87 compliant 
24 

11 Nadaun/ Nagarda Nr Hospital 
1.69 8.26 350 52 comp1iant 

18 
12 Sewerage scheme to Sujanpur Town(Zone I) Near 

1.5 7.96 540 26 compliant HPSEB sub Station Sujanpur 12 
13 Sewerage scheme to Sujanpur Town(Zone II) Near Govt 

1.75 8.02 920 35 compliant lTl Dali Sujanpur 16 
14 Nurpur- On the left bank of Jabber Khad near Bodh 

3.13 7.05 210 7.6 Compliant 
4.4 

15 Dehra- Near Shamshan Ghat Debra 
1.38 7.6 430 790 Non Compliant 

53 
16 Jawalamukhi- Near Petrol Pump Ganju Bag 

2.83 7.8 33 1.6 Compliant 
5 

17 Dbaramshala- Chellian 
5.15 12 

2.9 
13 29.4 Compliant 

18 Dharamshala -Old Charri Road 
0.2 6.98 220 0.4 Compliant 

12 
19 Dharamshala -Ramnagar 

0.03 7.41 <1.8 28.9 Compliant 
6 

20 Dharamshala- Bhagsu 
0.052 7.32 350 9.8 Compliant 

9.9 

~r:t--
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21 Dharamshala- Chellian Near Nag Mandir 
0.165 7.73 7.8 12.9 Compliant 

2.1 
22 Dharamshala-Mela ground Gamru 

l.4 7.86 7.8 20.2 Compliant 
3.6 

23 Nagrota (village Tharu near Saner Khad) 
1.34 7.73 130 10.2 Compliant 

3.4 
24 Tanda-Right side bank of Saner Khad at Dr. RPGMG 

1.4 7.78 J 10 13.3 Compliant Tanda 4.3 
25 Kangra- STP Zone -1 Near Senior Sec. School Kangra 

1.68 7.35 350 106.2 Non Compliant 
22 

26 Kangra-STP Zone -II Near Bye pass Kangra 
1.46 7.72 280 22.4 Compliant 

9.5 
27 Kangra- STP Zone -Ill Old Kangra near Fort 

0.63 7.43 210 18.7 Compliant 
7 

28 Palampur- Left Bank of Bihral Khad Bear lnsp. Hut 
0.351 7.29 4.5 29.6 Non Compliant Palampur 40 

29 Kullu Town- Lanka Bekar -2.57 7.16 
13 

540 30 Compliant 

30 Kullu Town-Bhootnath -
2.5 7.01 

16 
920 20 Compliant 

31 Kullu Town-Badah -0.38 7.2 
18 

920 63 Compliant 

32 Manali-Ncar Police Station Manali {1.82 to 3.00 ML,D) 
3 7.11 540 36 Compliant 

19 
33 Bhunter -Mela Ground -0.99 52 

52 
116 Non Compliant 

34 Bhunter- Sarabai -0.46 7.36 
18 

350 55 Compliant 

35 Bhunter- Jarad Not colected due to non- operation of the STP 
0.87 

36 Jo&indernagar-Village Majahrnoo 28 
170 15 Compliant 1.73 7.52 

3 
37 Mandi -Raghunath ka Padhar 60 

170 22 Compliant 3.83 6.97 
5 

38 Mancil- Khaliyar 60 
140 29 Compliant 0.47 7.39 

4 
39 Sundemagar (Chandpur} 36 

<1.8 23 Compliant 3.55 8.14 
2 

40 Sarkaghat-Paplog Zone 8 24 
<1.8 9 Compliant 0.7 7.3 

<2 
41 Sarkaghat-Barchhwar Zone-C 12 

<1.8 10 Compliant 1.67 7.96 
<2 

42 Rampur-Khopri 
1 7.75 1.8 9 compliant 

4.4 

~!:i&-
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43 Rampur-Chuhabag 
0.5 7.72 

44 Rohru- Near Rad ha Swami Petrol Pump 
1.745 7.76 

45 Jubbal- Below 22 KV Sub-Station HPSEB Jubbal 
Ghunglidhar (Kanhol) 0.651 7.11 

46 ICotkhai Town - Zone II 
0.305 7.77 

47 Kotkhai Town - Zone Ill 
0.163 7.71 

48 Narkanda 
0.45 7.87 

49 Theog 
1.15 --

so Sunni 
0.65 8.02 

51 Paonia Sahib -Zone - r (Devi Nagar) 
0.44 7.4 

52 Paonia Sahib-Zone -H (Main Bazar) 
I 7.89 

53 Paonia Sahib-Zone -m (Jambu Ka Khalla) 

1.72 8.05 

54 Solan, Shamti 
2.9 7.02 

55 Panvanoo 
l 

56 Arki Town 
0.7 7.74 

57 Nalagarh Town~Mandiyapur 
3.62 7.59 

58 Una- Chandarlok Colony for Zone D 
0.65 8.32 

59 Una- Rampur for Zone A&B 
2.53 8.11 

60 Mehatpur- Zone A,B & C -Basdhera 
0.73 7.91 

61 Gagret 
3.14 

62 Chowari 
1.1 

63 Rewalser (Chalahar) 
0.35 

46.5 
280 

452 
150 

220 

1048 
520 

350 

444 
125 

220 

416 
167.5 

280 

18.5 
33 

-- -- --
216 

63 
47 

-
4.5 

94 

-
6.5 

240 

-
130 

5.6 
89 

II 1600 

Not colected due lo non- opera lion of the STP 

180 
21 

1600 

76 
6.6 

920 

20 
1.8 

220 

108 
12 

350 

172 
20 

540 

STP is not operational yet 

Unit is not in operation yet & applied for CTO fresh 

Not operational yet 

=~6- :S':} .-

80 

300 

1235 

287 

273 

35 

--
104 

13 

6 

7 

42 

62 

20 

9 

80 

88 

Non Compliant 

Non Compliant 

Non Compliant 

Non Compliant 

Non Compliant 

compliant 

--

Non Compliant 

Complying 

Complying 

Complying 

Non Compliant 

Non Compliant 

Compliant 

Compliant 

Compliant 

Compliant 

' ,> 
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64 Chamba-Parel 
0.87 Unit is not in operation yet & applied for CTO fresh 

65 Dalhousie 
2.7 Unit is not in operation yet & applied for CTO fresh 

Rural Sector 

66 
Bharmour- Hadsar 0.21 Unit has applied for CTE & not in operation yet. 

67 
Marhi-Manali 0.2 Not collected as the area is in snow bound region 

68 
Sandhole Phase -J 0.31 Consent not obtained by STP 

69 
R/ Peo -Sarbo 1 -7.71 

7.8 1.8 22 compliant 

70 
Jakhri 1 7.8 

15 1.8 34 compliant 

71 68 
Kunihar 0.9 7.23 

6.4 920 38 Compliant 

72 -
Chintpumi Zone I 

0.57 7.25 
2.4 110 5 Compliant 

Details of Each existing STP in Shimla Town (SJPNL) 

PH BOD COD FC TSS 
Sr.No Location Eititing Compliant or Non-Compliant Capcity 

l 7.11 12 44 33 12 Compliant - Sanjauli Malyana (Below Malyana Bus Stand) 8.42 
7.44 8 60 33 14 Compliant 

2 7.28 24 
148 47 I 19 Non Compliant - DhaJli 2.26 

7.66 4.8 
24 47 8 Compliant 

3 North Disposal, Shimla (Golcha) 5.8 7.67 94 300 33 198 Non Compliant 

4 Snowdon (Bcrmu) 1.35 7.47 135 328 47 158 Non Compliant 

5 7.3 4.6 0 <1.8 BDL Compliant 
f--- Lalpani near Badagaon 25.2 

7.44 3 
48 <1.8 27 Compliant 

6 Summer Hill (Below Andri) 3.93 7.21 18 136 <1.8 59 Compliant 

-~i,~ 
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Feb-25 

Existing STP 
Sr. No. Location Capacity in .MLD PH BOD COD FC TSS Compliant or Non-Compliant 

1 Sh. Naina Devi Ji (Kola Toba dry nallah) 1.35 7.57 8.5 56 240 21 Compliant 

2 Ghurnarwin (Bajohra MC ward) 8.01 44 170 14 Compliant 1.2 6 
3 Chamba -STP Barga -1 1.501 7.3 I 86 1.8 94.8 Non Compliant 
4 Chamba -STP Barga-2 0.77 7.19 10 70 140.8 Non Compliant 
5 Chamba -STP at Bhagat 0.89 7.32 26 170 221.2 Non Compliant 
6 Chamba-STP at Karian 0.49 7.14 31 1.8 78.8 Non Compliant 
7 Hamirpur Town-Zone No. I 3.13 721 22 920 - Complaint 
8 Hamirpur To\".1n -Zone No. II 1.35 7.7 56 2200 88 Non Compliant 
9 Hamirpur Town- Zone No. HI 0.68 7.21 110 5400 143 Non Compliant 
10 Hamirpur- STP Ward No. 11 0.57 7.79 38 1100 132 lfon Compliant 

11 Nadaun/ Nagarda Nr Hospital 1.69 7.61 2.8 350 12 Complaint 
12 Sewerage scheme to Sujanpur Town(Zone I) Near 

HPSEB sub Station Sujanpur 1.5 7.44 540 49 Complaint 
24 

13 Sewerage scheme to Sujanpur Town(Zone II) Near Govt 
IT! Dali Sujanpur 1.75 7.6 920 68 Non Compliant 

38 
14 Nurpur- On the left bank of Jabber Khad near Bodh 3.13 7.36 1.2 94 20.3 complient 
15 Dehra- Near Shamshan Ghat Dehra 1.38 7.38 2.2 350 468.4 Non Compliant 

16 Jawalamukhi- Near Petrol Pump Ganju Bag 2.83 7.98 49 38.8 I comolient 
17 Dharamshala- Chellian 5.15 7.03 3.3 540 55 compllent 

18 Dharamshala -Old Cham Road 0.2 7.24 II 350 88.9 complient 
19 Dharamshala -Ramnagar 0.03 6.83 39 540 88.7 Non Compliant 
20 Dharamshala- Bhagsu 0.052 7.32 2.2 350 28.8 complient 
21 Dharamshala- Chellian Near Nag Mandir 0.165 6.79 12 540 62 comolient 
22 Dharamshala-Mela ground Gamru 1.4 7.24 I 2 79.3 Complient 
23 Nagrota (village Tharu near Saner Khad) 1.34 7.04 25 27 540 Non Compliant 
24 Tanda-Right side bank of Baner Khad at Dr. RPG MO 

Tanda 1.4 1.58 <1.8 40 
10 complient 

25 Kangra- STP Zone -I Near Senior Sec. School Kangra 
1.68 7.66 170 64 18 complient 

26 Kangra-STP Zone -11 Near Bye pass Kangra 
7.25 350 35 1.46 27 complient 

27 Kangra- STP Zone -Ill Old Kangra near Fort 
7.47 540 48 0.63- 54 Non-Comoliant 

28 Palampur- Left Bank of Bihral Khad Bear lnsp. Hut 
7.94 Palampur 0.351 2.6 <1.8 91 

complicnt 
29 Kullu Town- Lanka Bekar 2.57 7.89 2 - <1.8 4 Compliant 
30 Kullu Town-Bhootnath 2.5 7.1 2 - 110 4 Compliant 

'},~. -
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31 Kullu Town-Badah 0.38 8.48 7 - <1.8 126 Non Compliant 
32 Manali-Near Police Station Manali (1.82 to 3.00 MLD) 

7.19 - 52 
Compliant 

3 8 350 

33 Bhunter -Mela Ground 0.99 7.08 26 - 140 66 Compliant 
34 Bhunter- Sarabai 0.46 7.44 36 - 210 88 Non Compliant 
35 Bhunter- Jarad 0.87 Not collected due to non-cooeration 
36 Jogindernagar-Village Majahmoo 1.73 7.32 3.7 32 350 15 Complairt 
37 Mandi -Raghunath ka Padhar 3.83 7.78 2 <1.8 24 Complaint 
38 Mandi- Khaliyar 0.47 7.38 4 56 <1.8 29 Complaint 
39 Sundemagar (Chandpur) 3.55 7.23 2 240 18 Compliant 
40 Sarkaghat-Paplog Zone B 0.7 7.14 3 48 140 II Compliant 
41 Sarkaghat-Barchhwar Zone-C 1.67 7.85 3 44 120 10 Compliant 
42 Rampur-Khopri I 7.55 7.4 <1.8 20 Compliant 
43 Rampur-Chuh_abag 0.5 7.41 27 70 24 Compliant 
44 Rohru- Near Radha Swami Petrol Pump 1.745 7.13 120 

304 920 160 Non Compliant 

45 Jubbal- Below 22 KV Sub-Station HPSEB Jubbal 96 
Ghunglidhar (Kanhol) 0.651 7.14 

15 
280 18 Compliant 

46 Kotkhai Town - Zone II 0.305 8.04 9.6 40 <1.8 11 Compliant 
47 Kotkhai Town - Zone Ill 0,163 7.88 5.2 88 <1.8 19 Compliant 
48 Narkanda 0.45 7.91 26.5 6.8 46 Compliant · 
49 Theog 1.15 -- -- -- -- --
50 Sunni 0.65 7.78 38 176 12 88 lion Compliant 

51 Paonia Sahib -Zone - I (Devi Nagar) 56 
0.44 7.8 4 210 21 Compliant 

52 Paonta Sahib-Zone -11 (Main Bazar ) 68 I 7.47 4.6 350 20 Compliant 
53 Paonia Sahib-Zone -Ill IJambu Ka Khalla ) 1.72 7.93 2.2 24 130 4 Compliant 
54 Solan, Shamti 2.9 Not colected due to non- ooeration of the STP 
55 Parwanoo I 7.25 44 276 1600 55 Non Compliant 
56 ATki Town 0.7 6.91 15 144 1600 79 Non Compliant 
57 Nalagarh Town-Mandiyapur 3.62 7.3 6.6 56 34 19 Compliant 
58 Una- Chandarlok Colony for Zone D 0.65 8.1 4.8 - 110 167 Non Compliant 
59 Una- Rampur for Zone A&B 2.53 7.86 1.8 - 33 402 Non Compliant 
60 Mehatpur- Zone A,B & C -Basdhera 0.73 7.65 3.8 - 130 6 Complying 
61 Gaeret 3.14 Not ooerational vet 
62 Chowari I.I Unit is not in operation yet & applied for CTO fresh 
63 Rewalser (Chalahar) 0.35 Not operational vet 
64 Chamba-Parel 0.87 Unit is not in ooeration vet & aoolied for CTO fresh 
65 Dalhousie 2.7 Unit is not in ooeration yet & applied for CTO fresh 

Rural Sector 
66 

Bharmour- Hadsar 0.21 
Unit is not in ooeration vet & aoolied for CTE fresh 

67 Marhi-Manali 0.2 Not collected as the area is in snow bound reeion 
68. Sandhole Phase -1 0.31 Consent not obtruned bv STP 

-~=--~b~ 
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69 R/Peo -Sarbo I 7.41 41 <1.8 55 Non Compliant 
70 Jakhri I 7.44 38 <1.8 20 Non Compliant 
71 Kunihar 0.9 6.84 180 524 1600 287 Non Compliant 
72 Chintpurni Zone I 0 9.16 2.8 - 110 246 lfon Compliant 

Details of Each existing STP in Shimla Town (SJPNL) 

PH BOD COD FC TSS 
Sr. No Location Exiting Capcity Compliant or Non.Compliant 

Sanjauli Malyana (Below Malyana Bus Stand) 7.93 6 32 920 18 Compliant 
1 8.42 

7.13 21.4 76 70 33 Compliant 
2 7.23 7 56 220 20 Compliant Dhalli 2.26 

7.34 25 76 220 39 Compliant 
3 North Disposal, Shimla (Golcha) 5.8 -- -- -- -- --
4 Snowdon (Bennu) 1.35 7.2 117.5 312 920 223 Non Compliant 
5 7.54 3.6 20 33 IO Compliant - Lalpani near Badagaon 25.2 

7.1 10.I 56 47 15 Compliant 
6 Summer Hill (Below Andril 3.93 -- -- -- -- --

-=--'4~--'r• '1'-i-., -
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Sr. No. 

I 

2 

3 

4 

5 

6 

7 

8 

9 

10 

II 

12 

13 

14 

IS 

tG 

17 

18 

19 

20 

Location 

S!1. Naina Devi Ji (Kola Toba dry nallah) 

Gh11111arwin (Bajohrn MC ward) 

Ch:unt,a -STP Bar~, -1 

Chamba -STP Barga-2 

CJ1amba -STP at Bhagot 

Clmmbo-STP at Kanan 

Hamirpur Town-Zone No. I 

Homirpur Town -Zone No. JI 

Hamirpur Town-Zone No. Ill 

Hamirpur-STP Ward No. 11 

Nadaun/ Nagarda Nr 1-lospital 

Sew crab"' scheme to Sujonpur Town(Zonc I) Near HPSEB sub 
Station Sujanpur 

Sewerage scheme to Sujanpur Town(Zonc II) Nea.-Govt ITI Dali 
Sujnnpur 

Nurpur-On the lcfl bank of Jabber Khad near Bodh 

Dchra- Noor Shamshan Ghat Dchra 

Jawnlamuld1i-Near Pe1rol Pump Ganju Bng 

Dharamsl1ala• 01cllian 

Dharamshala -Old Clwri Road 

Dharamsliala ~Ramnagar 

Dharamshala-Bhagsu 

Exi,;tingSTP PH 
Cn1mcity in l\lLD 

1.35 7.93 

1.2 726 

1.501 7.03 

0.77 7.09 

0.89 7.54 

0.49 6.88 

3.13 7.46 

1.35 7.64 

0.68 7.56 

0.57 7.79 

1.69 7.4 

1.5 7.81 

1.75 7.46 

3.13 7.32 

1.38 8.05 

2.83 7.04 

5.15 7.41 

0.2 6.48 

0.03 7.45 

0.052 7.16 

~} 

..::0k--

Mar-25 

BOD COD l'C TSS Compliant or Non-Complionl 

92 
15 

<1.8 27 Complia11l 

180 
40 1600 112 Non Compliant 

3.6 
1.8 21.4 Compliant 

12.7 
2 12.7 Compliant 

7.7 4.5 23 Compliant 

12.7 6.8 12.7 Compliant 

8 170 32 Compliant 

14.6 
540 74 Compliant 

20.4 
920 80 Compliant 

12.2 350 27 Compliant 

12.4 
540 52 Compliant 

5.2 
350 15 Compliant 

10.4 220 43 Compliant 

7.74 
>1600 7.6 Non Compliant 

4.5 4.8 
complimu I 

21.8 
7._8 6.3 

complinnt 

0.9 
5.6 12.1 

Compliant 

0.7 
<1.8 11.6 Non Compliant 

l.l 1.8 7.4 
complianl 

5.5 12.3 
complianl 1.8 

I 
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,j 
I 
l 
l 
·1 

l 
:j 

1 
I 
I 

u 

22 

23 

24 

25 

26 

27 

28 

Z9 

JO 

31 

32 

33 

34 

35 

36 

37 

38 

39 

40 

41 

42 

Dlrnramsl1at.,-01cllinn Near Nag Mandir 
0.165 

Dhanunshalo-Mcla ground Gamru 
1.4 

Nagrota (village l11aru near Boner K.haJ) 
1.34 

Tanda-Right side bank ofBancr KJ1ad nt Or. RPGMG Tanda 
1.4 

Kangrn-STP Zone -1 Near Senior Sec. School Kangra 
1.68 

Knngra-STP Zone -II Near Bye pass Kangra 
1.46 

Kangra-STP Zone -111 Old Kangra near Fort 
0.63 

Polompur-Len Bank ofBibrnl Khnd Bear lnsp. Hue Palampur 
0.351 

Kulh1 Town-Lanka Bekar 
2.57 

Kutlu Town-Bhootnalh 
2.5 

Kullu Town-Bailiil, 
0.38 

Manali-Ncar Police Station Manali ( 1.82 to 3.00 MLD) 
3 

Ilhuntcr -Mela Ground 
0.99 

Bhuntcr-Sarnbai 
0.46 

Bhuntci-Jarad 
0.87 

JoginJc:magar-Village Majal1moo 
1.73 

Mandi -Raghunalh ka PRdhar 
J.83 

Mandi-Khaliyar 
0.47 

Sundcmagar (Chandpur) 
3.55 

Sarkaghat•PapJog Zone 8 
0.7 

Sarkaghal-Barchhwar Zonc-C 
1.67 

Rampur•Khopri 
I 

) 

738 
0.5 1.8 8.3 

compliant 

6.95 
7.74 17 18.6 

compliant 

6.73 I.I 3.6 9.6 
compliant 

7.1 5.6 I 1.3 
compliant I.I 

7.56 <1.8 12.I 
compliant 18.7 

7.1 I 3.6 8.4 
compliant 3.2 

6.77 170 9.2 
compliant 12.7 

7.12 II 20.6 
compliant 9.7 

-6.62 
34 

>1600 74 Non Compliant 

- <1.8 23 7.16 
6 Compliant 

6.96 
185 >1600 164 Non Compliant 

-7.17 
4 280 13 

Compliant 

Resulls awaited 

Results awai1cd 

Not collcclcd due to 11011-ooeration of STP 
48 

280 26 7.45 
6 

40 
1.8 24 Compliant 7.08 

2.3 

6.99 
12 

84 
920 69 C'ompliam 

64 
1.8 33 Compliant 6.96 4 

28 
1.8 9 Compliant 7.07 

2 

7.43 
2 

40 
1.8 16 Compliant 

8.4 
12.8 <1.8 28 

Compliant 

~- =-½3-
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43 

44 

45 

4G 

47 

48 

49 

so 

51 

52 

53 

54 

55 

56 

57 

58 

59 

60 

61 

62 

63 

Rompur-Chuhnbng 

Rohru-Near fuldha Swami PclJo) Pump 

Jnbbol-Below 22 KV Snb-S1n1ion HPSEB Jnbbal Ghunglidhar 
(Knnhol) 

KOlkhai Town - Zone II 

KOlkhai Town - Zone Ill 

Narkanda 

11,eog 

Sunni 

Paonia Sahib -Zone- I (Devi Nagar) 

Paonia Sahib-Zone -11 (Main Baz.ir) 

Paonia Sahib-Zone -111 (Jambu Ka Khalla ) 

Solan, ShamLi 

Parwanoo 

Add Town 

Nalagarh Town-M,,ndiy"pur 

Una- Chandarlok Col011y for Zone D 

Una-Rnmpur for Zone A&.B 

Mehalpur-Zone A,B & C -Basdhera 

Gagret 

Cbowari 

Rcwruser (Chalahar) 

o.s 8.03 

1.74S 7.36 

0.651 7.64 

0.305 7.43 

0.163 7.59 

0.45 7.51 

I.IS -
0.65 7.55 

0.44 7.55 

I 7.57 

1.72 7.77 

2.9 6.88 

I 7.46 

0.7 6.67 

3.62 7.17 

0.65 7.22 

2.53 7.72 

0.73 7.51 

3.14 

I.I .. 
0.35 

16 
<1.8 70 Complianl 

636 
340 47 300 Non Compliant 

152 
43 

<1.8 62 Non Compliant 

88 
20 20 25 

Complianl 
112 

18 33 23 
Complinnl 

130 70 115 Non Compliant 

-- ----
156 

38 33 78 Complianl 

-
4.8 430 21 Compliant 

-
2.6 210 BDL 

Complianl 
-

350 13DL Comph:mt 

2.8 
268 

38 1600 114 Non Compliant 

116. 

13 1600 51 Non Compliant 

165 
17 60 18 Com~ying 

48 
110 8 5.4 Comply;ng 

216 
60 110 138 Non Compliant 

164 
20 70 89 

Complying 
48 

9.4 NR 14 
Complying 

Nol opcrntional vcl 

Uni! is 1101 in opern1ion yel & aoolioo for CTO fresh 

Not operational YCI 

½GI-, 
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I 
I 
! 
I 
I 
I 
I 
1 

64 

65 

66 

67 

68 

69 

70 

71 

72 

Sr. No 

I 
f------

2 -
3 

4 

5 -

G 

Ch,mba-rarel 
0.87 

Unit is 1101 in opcra1io11 yel & applied for CTO fresh 
Dalhousie 

2.7 
Unit is not in operation ycl & aoDlietJ ror RCTE 

Rurol Sector 

Bh;:mnour• Hadsar 0.21 
Unil is not iu opcrntion vet & applied for CTE fresh 

Morl1i•Manali 0.2 
Not collected as the area is in snow bound rei!ion 

Sandhole Phase-I 0.31 
Conscnl not obtained by STP 

R/Pco-S.:,:;, J 7.79 
42 

<1.8 

Jakhri J 7.14 
21 

17 

Kllnihat 0.9 6.96 
408 

90 
1600 

. 
0.57 7.24 NR 

Chinlpumi Z,C1i1c ! 2 

,3etails of Each existing STP in Shimla Town (SJPNL) 

l'H DOD COD FC 
Location Exiting C:i11city 

7.45 12.8 
60 47 

Sanjnuli Malyona(Bclow Malyana Bus Stand) 8.42 
7.64 27.5 

100 20 

7.4 4.8 
48 33 

Dhalli 2.26 
7.4 11.7 

60 47 

North Disposal. s:,inila (Golcha) 5.8 8.57 25 
240 <J.8 

Snowdon (Bmu,) 1.35 7.48 23 
92 6.8 

6.91 3.5 
36 <1.8 

Lalpani near Bc.r!agaon 25.2 
7.34 I 20 <1.8 

Summer Hill (P.•,iow Andri) 3.93 7.42 106 
244 70 

-½s----

49 

49 

296 

IO 

TSS 

25 

48 

10 

6 

435 

38 

7 

BDL 

110 

Consent not obtained by STP 

Non Compliant 

Complianl 

Non Compliant 

Compliant 

Com11Iiant or Non-Com11IW.nt 

Complianl 

Compliant 

Complianl 

Compliant 

Non Compliant 

C<Hnplialll 

C<HOplianl 

Compliant 

Non Compliant 

• t 
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Annexure-R-IV 

EC imposed on STPs 

Sr. No. STP Amount Date of imposition 
l. STP Lalpani t 31,87,500 07-01-2022 
2. STP Summerhill t 2,62,500 05-05-2022 
3. STP Malyana t 69,50,000 07-05-2022 
4. STP Malyana t 59,25,000 5-04-2024 
5. STP Barga-I t 15,80,000 6-04-2024 
6. STP Rohru n8,87,500 27-04-2024 
7. STP Lalpani t95,62,500 27-04-2024 
8. STP Jubbal t44,60,000 03-03-2025 
9. STP North Disposal t3 I ,17,000 18-03-2025 
10. STP Summerhill t94,70,000 21-03-2025 
11. STP Sundernagar tl2,00,000 23.07.2025 
12. STP Jogindernagar ~25,00,000 23.07.2025 
13. STP Sarkaghat ~5,60,000 23.07.2025 
14. STP Malyana ~20,62,500 23.07.2025 
15. STP Lalpani ~21, 75,000 23.07.2025 
16. STP Parwanoo ~40,90,000 23.07.2025 
17. STP Raghunath ka Padhar ~32,60,000 23.07.2025 
18. STP Khaliyar ns,20,000 23.07.2025 
19. STP Nalagarh ~21,60,000 23.07.2025 
20. STP BBMB Sundernagar ~26,00,000 23.07.2025 
21. STP Rohru ~33,50,000 23.07.2025 
22. STP Dhalli ~26,25,000 23.07.2025 

Total t8,28,04,500 
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Annex~re-R-I_V-(A) 

S.No. Location of STP CTO valid till Validity 
I Sh. Naina bevi Ji (Kola Toba dry 

31.03.2020 Under process nallah) 
2 Ghumarwin (Bajohra MC ward) 31.03.2025 Returned 
3 Chamba - STP Barga - I 31.03.2021 Under process 
4 Chamba -STP Barga-2 31.03.2025 Under process 
5 Chamba -STP at Bhagot 3 J°.03.2024 .. Returned 
6 Chamba-STP at Karian 31.03.2024 Under process 
7 Hamirpur Town-Zone No. I 31.03.2020 Under process 
8 Hamirpur Town -Zone No. II 31.03.2020 Under process 
9 Hamirpur Town- Zone No. Ill 31.03.2020 Under process 

IO Hamirpur- STP Ward No. 11 CTE case Under process 
11 Nadaun/ Nagarda Nr Hospital 31.03.2025 Under process 

Sewerage scheme to Sujanpur Town 
12 (Zone I) Near HPSEB sub Station 31.03.2025 Under process 

Sujanpur 
Sewerage scheme to 

13 SujanpurTown(Zone 11) Near Govt 31.03.2023 Under process 
!TI DoliSujanpur 

14 Nurpur- On the left bank of Jabber 
31.03.2021 Rejected Khad near Bodh 

15 Dehra- Near Shamshan Ghat Dehra 31.03.2021 Rejected 
16 Jawalamukhi- Near Petrol Pump 

31.03.2023 Not Applied Ganju Bag 
17 Dharamshala- Che I I ian Not Aoolied 
18 Dharamshala -Old Charri Road CTE 19.01.2022 Not Aoolied 
19 Dharamshala -Ramnagar CTE 19.01.2022 Not Applied 
20 Dharamshala- Bhagsu Not Aoolied 

21 Dharamshala- Chellian Near Nag CTE 04.01.2022 Rejected Mandir 
22 Dharamshala-Mela ground Gamru CTE 19.01.2022 Rejected 

23 Nagrota (village Tharu near 31.03.2023 Rejected BanerKhad) 

24 Tanda-Right side bank of 31.03.2023 Not Applied BanerKhad at Dr. RPGMG Tanda 

25 Kangra- STP Zone -I Near Senior 31.03.2023 Not Applied Sec. School Kangra 

26 Kangra-STP Zone -II Near Bye pass 3 I .03.2023 Not Applied Kangra 

27 Kangra- STP Zone -III Old Kangra 31.03.2023 Not Applied near Fort .. 

28 Palampur- Left Bank of BihralKhad 31.03.202 I Under process Bear Insp. Hut Palampur 
29 Kullu Town- Lanka Bekar 31.03.2021 Under process 
30 Kullu Town-Bhootnath 31.03.2026 Valid 
3 I Kullu Town-Badah 31.03.2021 Rejected 

32 Manali-Near Police Station Manali 31.03.2022 Not Applied (1.82 to 3.00 MLD) .,., Shunter -Mela Ground 31.03.2021 Not Aoolied .).) 

34 Shunter- Sarabai 31.03.2021 Not Applied 
35 Shunter- Jarad 31.03.2021 Not Applied 
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S.No. Location of STP CTO valid till Validitv 

36 Jogindernagar-Village Majahrnoo 31.03.2025 Under process 
37 Mandi -Raghunath ka Padhar 31.03.2026 Valid 
38 Mandi- Khaliyar 31.03.2026 Valid 
39 Sundernagar (Chandpur) 31.03.2027 Valid 
40 Sarkaghat-Paplog Zone B 31.03.2025 Under process 
41 Sarkaghat-8archhwar Zone-C 31.03.2026 Valid 
42 Rampur-Khopri 31.03.2024 Under process 
43 Rampur-Chuhabag 31.03.2026 Valid 

44 Rohru- Near Radha Swami Petrol 
31.03.2025 Returned Pump 

45 Jubbal- Below 22 KVSub-Station 31.03.2027 Valid HPSEB JubbalGhunglidhar (Kanhol) 
46 Kotkhai Town - Zone 11 31.03.2023 Returned 
47 Kotkhai Town - Zone Ill - Not Annlied 
48 Narkanda 31.03:2018 Under process 
49 Theog 31.03.2026 Valid 
50 Sunni - Under process 

51 Paonta Sahib -Zone - I (Devi Nagar) 31.03.2022 Not Applied 

52 Paonta Sahib-Zone -II (Main Bazar) 31.03.2022 Not Applied 

53 
Paonta Sahib-Zone -111 (Jam bu Ka CTO not obtained Not Applied 
Khalla ) 

54 Solan, Shamti 31.03.2022 Under process 
55 Parwanoo 31.03.2025 Under process 
56 Arki Town 31.03.2025 Under process 
57 Baddi Town-Kenduwal 31.03.2025 Under process 
58 Nalagarh Town- Mandivapur 31.03.2026 Valid 
59 Una- Chanciarlok Colony for Zone D 31.03.2025 Under process 
60 Una- Rampur for Zone A&B 31.03.2022 Rejected 
61 Mehatpur- Zone A,B& C -Basdhera - Rejected 
62 Gagret 31.03.2026 Valid 
63 Chowari - Under process 
64 Rewalsar (Chalahar) 31.03.2025 

.. Under process 
65 Chamba- Pare! - Under process 
66 Dalhousie - Under process 

67 
SanjauliMalyana (Below Malyana 
Bus Stand) 

31.03.2029 Valid 

68 Dhalli 31.03.2029 Valid 
69 North Disposal, Shim la (Gotcha) 31.03.2029 Valid 
70 Snowdon (Bermu) 31.03.2029 Valid 
71 Lalpani near Badagaon 31.03.2029 Valid 
72 Summer Hill (Below Andri) j 1.03.2029 Valid 
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Wet Waste Management in ULBs of H.P. Anne,ure-R-V 

TotRI Wetwutc 
S.No NameofULB WRSle gen, wet waste processed Gop· Method of pnicessing Remarks 

(TPD) (TPD) 
' 

owe: 3TPD 
J Chambo 8.38 4.61 4.61 0 Pit Composting : 1.5 TPD -Gousadan : 0.11 TPD 

OWC: 0.5 TPD 

2 Chowo.ri l.47 0.81 0.81 0 Pit Composting : 0.3 TPD -Gousadon : O.OITPD 

OWC: I TPD 
3 Dolhousie 4.55 2.50 2.5 0 Pit Composting : 1.STPD -

4 Bilaspur 5.33 2.93 2.93 - Piggery: 2.93 TPD 

5 Ghumarwin 3.08 1.69 1.69 - Piggery : 1.69 TPD 

6 NainnDcvi 2.12 1.17 1.17 ' - Pit Composting : 1.17 TPD -

Toloi 1.68 '0.92 0.92 OWC: 0.92 TPD 7 -

Jogindcmngor 2.08 1.15 I.IS 1.15 owe: I TPD 8 Pit Composting : I TPD 

NP Kursog has installed 6 drums for wet 
waste processing and currcnt1y, wet wa~tc 
is being collected only from ward I and 2. 

1'.02 0.56 0.1 0.46 Drum Composter-4 Ton Soon, collection will begin from all wards. 9 Karsog Additionally, the site for SWM has been 
idenlified and the site development work 
has been completed. Waste processing •t 
this site will commence soon. 

, 
: 

10 Mondi 17.64 9.70 9.7 -
Or .. •ic Waste Comr,oster: I 0 

11 Ncrchowk 3.33 1.83 I.RJ - owe: 2TPD 

12 Rewalsar 1.31 0.72 0.72 - Drum Composting: O.BTPD 

13 Sarkaghat 2.17 1.20 1.2 - Pit Composting: 2.5 TPD 

9.51 5.23 5.23 owe: 6 TPD 14 Sundernagar -
OWC; .5 TPD 

IS Arki 1.19 0.6S 0.65 - & Pit Composting 

Waste Is being processed at Mis JBR 
16 BHddi 13.30 7.32 7.32 Waste to Compos! plant located at 

Village Kcnduwal, Baddi. 

Waste is being processed at Mis JBR 
17 Nalagarh S.68 3.12 3.12 - Waste to Compost plant located at 

Village Kenduwal, Baddi. 
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Total Wctwnstc 
S.No NnmcofULB waste gen. wet waste processed Gap Method of processing Remarks 

(TPD) (TPD) 

Waste is being processed at Mis JBR 
Waste to Compos! plant localed al 

MC Pnrwnnoo has recently ouisourced the 
18 Porwanoo 4.92 2,70 2,70 - Village Kenduwal, Baddi. MC 

work of waste processing 10 MIS Suntan Parwanoo has recen1ly outsourced the 
Life w.e.f22.0l.2025. work of waste processing to MIS 

Suntan Life w.e.f22.0l.2025. 

Waste processing work has been 
outsourced to Mis Suntan Ii Fe. 

19 Solan 22.50 12.38 
Currenciy Wet waste is being processed 

12.38 . Bio-Methanation (Through contractor 
Mis Suntan Life) 
Plant Capacity: 200 TPD 

20 Kandaghat 0.78 0.43 0.43 - eurren1ly waste being sent to MC 
Shimla Waste processing plant. 

owe: 0.37 TPD the waste is processed by an associated Pit Composting: 0.71 TPD 
firm (Mis Suntan life) using 21 Nahan 12.22 6.72 6.72 - (Biagas: 5.64 TPD being outsourced 
Biomethanation & Extrusion to be processed Mis Suntan Life in its 
Methodology biomethanation plant. 

owe: 3 TPD 

22 Paonia Sahib I 1.32 6,23 6.23 Pit Composting: 3 TPD -Gausadan : 0.23 TPD 

0.66 Gausadan: 0.66 TPD 23 Rajgarh 1.20 0.66 . 

24 Banjar 0.55 0.30 0.3 . Tempornry composting pits :• 0.34 
TPD 

25 Bhunter 1.75 0.96 0.96 . Pit Composting: I TPD 

owe: J TPD 
Gausadan: 0.50 TPD 
Others (Specify) : Approx. 0.8 I 2G Kullu 7.83 4.31 4.31 - TPD is taken by milk suppliers who 
came from neighbouring villages in 
daily basis. 

Once the machinery will be installed, 
27 Mnnali 4.81 2.64 0 2.64 MC Manali will start processing of 

fresh dry and wet waste immediately. 
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Total Wet wnstc 
S.No Name ofULB waste gen. wet wnstc processed G•p Method of processing Remarks 

(TPD) (TPD) 

Nagar Panchayal Ninnand does not have 
its own SWM plant for the disposal of 
solid waste. Nagar Panchayat Ninnand has 
identified a 3 Bigha plot ofland at Gadej 
Panchayat near Chillanal. A joint 
inspection of this site has been carried out, 
and No Objection Certificate (NOC) has 

2 no. of Community Composter GAlA 
been issued by the concerned Gram 
Panchayat. Currently all the fonnalities 

28 Nirmand 0.61 0.34 0.2 0.14 has been installed capacity of approx. related to FCA case has been done by 
0.20. Nagar Panchaynt Ninnand and FCA case 

is uploaded on portal and is under process. 

Note: • Ninnand is newly constituted 
Nagar panchayat and the waste generation 
of Nagar Panchayat is less because ii is 
mostly rural area and the waste used by 
people at their own level. 

29 Bhota 0.57 0,31 0.31 owe: 0.31 TPD . 

Waste processing work has been 
outsourced to MIS Suntan life. 
Currently Wet waste is being processed 
Bio-metanation (Through contractor 
MIS Suntan life) Plant Capacity: 200 Municipal Solid Waste is enhanced due to 

30 Hainirpur 12.00 5.40 5.40 - TPD The Wet waste extracted out of 
fresh waste is preprocessed towards merging of surrounding areas. 

volume reduction and sent to biogas 
facility c/o Sarovar Agro Fanns and 
biogas pvt ltd., Ambala Naraingarh 
road, Vill-jatwar, Distt. Ambala. 

owe: 0.5 TPD Composting Pits 0.2 
31 Nadaun 1.81 0,99 0,99 - TPD Piggery firms 0.29 TPD 

32 Sujanpur 3.10 1.70 1.70 Pit Composting: l.70TPD 

33 Dehra 1.88 1.03 1.03 Pit Composting: 0.23 TPD - Pi~orv: 0.8 

34 Jawalarnukhi 2.09 1.15 1.15 - OWC: 1.15 TPD 

owe: 2TPD 
Drum Composting: 0.48 TPD 
Gausadan: 0.74 TPD 

35 Baijnath 7.68 4.22 4.22 Any other method (Please specify) I 
TPD (Ward No. 4,6,9 and 7 
households are usc wcl waste for their 
animals) 

51797



Total "'ct wnstc 
S.No NameofULB waste gen. wet waste processed GRp Method of processing Rcmnrks 

(TPD) (TPD) 

owe: o.o3 TPD 
Biogas : 5TPD 
Gausodan : 2.11 TPD 

JG Dharamshala 21.41 11.77 11.77 0 Piggery 
Dthers (Specify): 4 (Ward No. 
1,2,8,9,14,15 (4 TPD Approximately) 
households are use wet waste for their 
animals). 

Pit Composting : 1.21 TPD 
37 Jnwali 3.46 1.91 J.91 - Others (Specify): 0. 7 Most of the 

households use wet waste for their 
animals. 
OWC: I TPD 

38 Kangra 5.22 2,87 2.87 Gousadan: 1.25 TPD 
Piggery : 0.62 TPD 

39 Nagrota Bagwan 3.20 1.76 1.76 - Piggry: 1.76 

OWC: 2TPD 2 TPD owe machine has been installed 
40 Nurpur 4.43 2.43 2.43 - Pit Composting: 0.43 TPD at S WM site and processing staned. Gap 

Others (Specify) : ofwel waste has been eliminated. 

owe: 5TPD 
41 Palampur 14.88 8.19 8.19 - Pit Composting : 2 TPD 

Gausadan 1.19TPD 

42 Shahpur 1.35 0.74 0.74 - Wnste sent to SWM Plant Kangra 

43 Doulalpur 1.47 0.81 0.&07349769 - Pit Composting : 0.7 TPD 

44 Gagret J.80 0.99 0.99 IO I 5575 Gausadan : 0.8 TPD 

owe: 2TPD 
45 Mehatpur 3.90 2.14 2.142717291 Pit Composting : 0.14 TPD 

OWC:2TPD 
46 Una 7.90 4.35 4.346795739 Pit Composting : 2 TPD 

47 Santokhgarh 3.95 2.17 2.173826969 Pit Composting: 2 TPD 

48 Tahliwal 1.69 0.93 0,93 0.73 TPD Temporary Pit composting 
facility. 

49 Amb 2.17 1.19 1.19 
I.I 9 TPD Temporary Pit composting 

facility. 

-------------·----------- ··:-1 
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Total Wet waste 
S.No Name orULB waste gen. wet waste processed Gap Method of processing Remarks 

(TPD) (TPD) 

OWC: I.0TPD 
Drum Composting: 1.0 TPD 
Gausadan : 1.0 TPD 
Oihers: 
I. Waste to Energy• Wet waste with 
low moist11re content is passed through 
drum driers and/or funhcr allowed for 
nalurnl degradation and then mixing 
wilh RDF. Panially !he wet wasle is 
being used in the RDF within the 

50 Shimla 107.75 59.26 59,26 . controlled moisture content being 
accepted at the Cement plants. 
2. About 5-6 TPD is collected at the 
Subzi Mandi by informal persons for 
feeding their caltles etc, in the nearby 
areas. 
3. Funher, 15 TPD biomethanation 
plant for wcl waste is being established, 

Drum composling:• 0.10 TPD 
51 Chopal 0.72 0.40 0.40 Pit Composting: 0.12 TPD 

Gausadan : 0.18 TPD 

52 Jubbal 0.64 0.35 0.35186118 Pit Composling: 0.16 TPD - Others (Specify}: 0. I 9(Collectcd by the 
local residents for their cattle etc). 

owe: 0.25 TPD 
SJ Kotkhui 0.46 0.26 0.2553 I 3905 . Drum Composting: 0.01 

S4 Narkanda 1.25 0.25 0.25 owe: 0.15 TPD 
Drum Composting: 0. I0TPD 

owe: I TPD 

ss Rampur 4.05 2.23 2.229722831 . Drum Composting: 0.8 TPD 
Gausadan : 0.43 TPD 

Pit Compos1ing: 0.62 TPD 
Gousadan : 0.83 TPD 

56 Rohroo 2.98 1.64 1.640027813 Others (Specify} : (Collected by the 
local residents for their cattle etc). 0.19 

57 Sunni 1.01 0.56 0.555897755 Pit Composting: 0.40 TPD 
owe: 0.16 

58 Theog 1.70 0.93 0.933504875 Drum Composting: 0.43 TPD 
Organic Wasle Composter: 0.5 

Pit Composting : 0.36 TPD 

59 Chirgaon 1.01 0,56 0.56 . Any other method (Please specify}:• 
0.20 is self disposed by local people for 
cattle feed. 
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Totnl "'ct w:a.ste 
S.No NameofULB waste gen. wet waste processed Gnp Method of processing Remarks 

(TPD) (Tl'D) 

Gausadan :0.2 

60 Nct'\va 0.66 0.37 0.37 Piggery : 0.1 TPD - Others (Specify} : 0. 7 Taken away by 
local residents for cattle feeding 

Totnl 380.50 207.64 204.39 4.39 
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Dry Waste Management in ULBs of H.P. 
Total waste Dry waste 

S.No NameofULB gen. (TPD) Dry waste processed Gap Method of processing 
(TPD) 

MRF available & RDF/SCF is 
1 Chamba 8.38 3.35 3.35 0.00 being sent sent to Cement plants 

for co-processing. 
MRF available & RDF/SCF is 

2 Chowari 1.47 0.59 0.59 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

3 Dalhousie 4.55 1.82 1.82 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

4 Bilaspur 5.33 2.13 2.13 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

5 Ghumarwin 3.08 1.23 1.23 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

6 NainaDevi 2.12 0.85 0.85 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

7 Talai 1.68 0.67 0.67 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

8 J ogindernagar 2.08 0.83 0.83 0.00 being sent sent to Cement plants 
for co-processing. 

MRF is available, and RDF/SCF 
is being sent to cement plant for 

9 Karsog 1.02 0.41 0.41 0.00 coprocessing,. Additionally, the 
sgredded RDF is handed over to 
the PWD dept. 

MRF available & RDF/SCF is 
10 Mandi 17.64 7.06 7.06 0.00 being sent to Cement plants for co 

processing. 
MRF available & RDF/SCF is 

11 Nerchowk 3.33 1.33 1.33 0.00 being sent sent to Cement plants 
for co-processing. 

~-~--
' 't -
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..../ 

MRF available & RDF/SCF is 
12 Rewalsar 1.31 0.52 0.52 0.00 being sent sent to Cement plants 

for co-processing. 
MRF available & RDF/SCF is 

13 Sarkaghat 2.17 0.87 0.87 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

14 Sundemagar 9.51 3.80 3.80 0.00 being sent to Cement plants for co 
processing. 
MRF available & RDF/SCF is 

15 Arki 1.19 0.47 0.47 0.00 being sent sent to Cement plants 
for co-processing. 
Waste is being processed by M/s 

16 Baddi 13.30 5.32 5.32 0.00 JBR located at Viii. Kenduwal, 
Baddi. 
Waste is being processed by M/s 

17 Nalagarh 5.68 2.27 2.27 0.00 JBR located at Viii. Kenduwal, 
Baddi. 
MRF Facility available. 

18 Parwanoo 4.92 1.97 1.97 0.00 (Contractor's facility at Ambala) 

MRF Facility available. 
19 Solan 22.50 9.00 9.00 0.00 (Contractor's facility at Ambala) 

20 Kandaghat 0.78 0.31 0.31 0.00 Currently waste being sent to MC 
Shimla Waste processing plant. 

MRF available & RDF/SCF is 
21 Nahan 12.22 4.89 4.89 0.00 being sent sent to Cement plants 

for co-processing. 
MRF available & RDF/SCF is 

22 Paonta Sahib 11.32 4.53 4.53 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

23 Rajgarh 1.20 0.48 0.48 0.00 being sent sent to Cement plants 
for co-processing. 
Temporary MRF available and 

24 Banjar 0.55 0.22 0.22 0.00 Dry waste is being sent to cement 
plant for end disposal. 

Temporary MRF available and 
25 Bhunter 1.75 0.70 0.70 0.00 Dry waste is being sent to cement 

plant for end disposal. 
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MRF Facility availabe and Dry 
26 Kullu 7.83 3.13 3.13 0.00 waste is being sent to cement 

plant for end disposal. 
Once the machinery will be 

27 Manali 4.81 1.92 0.00 1.92 
installed, MC Manali will start 
processing of fresh dry and wet 
waste immediately. 

28 Nirmand 0.61 0.24 0.11 0.13 Temporary MRF 

MRF available & RDF/SCF is 
29 Bhota 0.57 0.23 0.23 0.00 being sent sent to Cement plants 

for co-processing. 

The Dry waste recovered out of 
fresh waste is routed towards 

30 Hamirpur 12.00 6.00 6.00 0.00 
reprocessing units based on 
extrusion methodology, through 
multiple vendors. 

MRF available & RDF/SCF is 
31 Nadaun 1.81 0.72 0.72 0.00 being sent sent to Cement plants 

for co-processing. 
MRF available & RDF/SCF is 

32 Sujanpur 3.10 1.24 1.24 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

33 Dehra 1.88 0.75 0.75 - being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

34 Jawalamukhi 2.09 0.84 0.84 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

35 Baijnath 7.68 3.07 3.07 0.00 being sent sent to Cement plants 
for co-processing. 
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RDF to Cement Inds.: RDF 
sent to cement plant 
lno. Material Recovery Facility 
(MRF) in ward no. 13 has been 
established with the help of Waste 

36 Dharamshala 21.41 8.56 8.56 0.00 Warriors (NGO) with a capacity 
of processing upto 2 Ton of Dry 
waste per day. 
I no. MRF is at SWM site at ward 
No. 6 and all the remaining dry 
waste processed by suntan life 
pvt. ltd. 

MRF available & RDF/SCF is 
37 Jawali 3.46 1.39 1.39 0.00 being sent sent to Cement plants 

for co-processing. 
MRF available & RDF/SCF is 

38 Kangra 5.22 2.09 2.09 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

39 ~agrota Bagwa 3.20 1.28 1.28 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

40 Nurpur 4.43 1.77 1.77 0.00 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

41 Palampur 14.88 5.95 5.95 0.00 being sent sent to Cement plants 
for co-processing. 

Shahpur 1.35 0.54 0.54 0.00 Waste sent to SWM Plant 42 Kangra 
MRF available & RDF/SCF is 

43 Daulatpur 1.47 0.59 0.59 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

44 Gagret 1.80 0.72 0.72 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

45 Mehatpur 3.90 1.56 1.56 being sent sent to Cement plants 
for co-processing. 
MRF available & RDF/SCF is 

46 Una 7.90 3.16 3.16 being sent sent to Cement plants 
for co-processing. 
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MRF available & RDF/SCF is 
47 Santokhgarh 3.95 1.58 1.58 being sent sent to Cement plants 

for co-processing. 

MRF available & RDF/SCF is 
48 Tahliwal 1.69 0.68 0.68 being sent sent to Cement plants 

for co-processing. 

MRF available & RDF/SCF is 
49 Amb 2.17 0.87 0.87 being sent sent to Cement plants 

for co-processing. 
MRF Facility : 1.0-1.5 TPD 
Recyclers: 1.5 TPD 
RDF to Cement Inds.: 39.0 TPD 

50 Shimla 107.75 43.10 43.10 0.00 Waste to Energy : 1.0-1.5 TPD 

MRF available & RDF/SCF is 

51 Chopal 0.72 0.29 0.29 0.00 being sent to Ambuja Cement 
plants/ WTE plant Bharyal Shimla 
for co-processing. 

MRF available & RDF/SCF is 
being sent to Ambuja Cement 
plants/ Waste to Energy plant 
bharyal Shimla for co-processing. 

52 Jubbal 0.64 0.26 0.26 0.00 Utilization of Other material: 
Other dry waste including card 
board, paper etc. are being sold 
by the shopkeeper to the rag 
picker/ kabadiwala directly. 

MRF available & RDF/SCF is 

53 Kotkhai 0.46 0.19 0.19 0.00 being sent to Ambuja Cement 
plants / W2E plant Bharyal 
Shimla for co-orocessing. 
MRF available & RDF/SCF is 

54 Narkanda 1.25 0.94 0.94 0.00 being sent to Ambuja Cement 
plants / W2E Plant Bharyal 
Shimla for co-processing. 
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MRF available & RDF/SCF is 
being sent to Ambuja Cement 
plants / W2E Plant Bharyal 

55 Rampur 4.05 1.62 1.62 0.00 Shimla for co-processing. 
Utilization of Other material: 
Cardboard, plastic bottles, paper 
are being sold by the shop kipper 
and ragpikker etc. 

MRF available & RDF/SCF is 
being sent sent to Ambuja Cement 
plants / W2E Plant Bharyal 

56 Rohroo 2.98 1.19 1.19 0.00 Shimla for co-processing. 
Utilization of Other material: 
Cardboard, plastic bottles, paper 
are being sold by the shop kipper 
and ragpikker etc. 

MRF available & RDF/SCF is 
being sent to Ambuja Cement 
plants/ Waste To Energy plant 
Bharyal Shimla for co-processing. 

57 Sunni 1.01 0.40 0.40 0.00 Utilization of Other material: Rest 
of the material is being collected 
by the Rag pickers and the 
Sanitation workers during the 
D2D collection. 

MRF available & RDF/SCF is 

58 Theog 1.70 0.68 0.68 0.00 being sent sent to Ambuja Cement 
plants / W2E Plant Bharyal 
Shimla for co-processing. 

MRF available & RDF/SCF is 
being sent to Cement plants / 
Waste to Energy plant bharyal for 

59 Chirgaon 1.01 0.41 0.41 0.00 co-processing. 
Utilization of Other material,_ all 
other recyclables material sold by 
safai karamchari. 
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RDF/SCF sent weekly to Shimla 
at Waste to Energy plant for co-
processing. 

60 Nerwa 0.66 0.27 0.27 0.00 
Utilization of Other material: - all 
other recyclables material sold by 
safai karamchari, shopkeeper 
itself 

Total 380.51 153.84 151.78 2.05 
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Inert Waste Management in ULBs of H.P. 

Total waste gen. Inerts/ rejects 
S.No NameofULB 

(TPD) Inerts Processed Gap Method of Processing 
(TPD) 

1 Chamba 8.38 0.42 0.42 0.00 Used as filling of 
retaining walls. 

2 Chowari 1.47 0.07 0.07 0.00 Used as filling of 
retaining walls. 

3 Dalhousie 4.55 0.23 0.23 0.00 Used as filling of 
retaining walls. 
Filling in retaining walls 

4 Bilaspur 5.33 0.27 0.27 0.00 and is being Used in 
Footpaths 
Filling in retaining walls 

5 Ghumarwin 3.08 0.15 0.15 0.00 and is being Used in 
Footpaths 
Filling in retaining walls 

6 NainaDevi 2.12 0.11 0.11 0.00 and is being Used in 
Footpaths 
Filling in retaining walls 

7 Talai 1.68 0.08 0.08 0.00 and is being Used in 
Footpaths 

Back filling in retaining 
8 J ogindernagar 2.08 0.10 0.10 0.00 walls and levelling of 

Katcha path etc. 

Back filling in retaining 
9 Karsog 1.02 0.05 0.05 0.00 walls and levelling of 

Katcha path etc. 

Back filling in retaining 
10 Mandi 17.64 0.88 0.88 0.00 walls and levelling of 

Katcha path etc. 

Back filling in retaining 
11 Nerchowk 3.33 0.17 0.17 0.00 walls and levelling of 

Katcha path etc. 

Back filling in retaining 
12 Rewalsar 1.31 0.07 0.07 0.00 walls and levelling of 

Katcha path etc. 
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Back filling in retaining 
13 Sarkaghat 2.17 0.11 0.11 0.00 walls and levelling of 

Katcha path etc. 

Back filling in retaining 
14 Sundemagar 9.51 0.48 0.48 0.00 walls and levelling of 

Katcha path etc. 

15 Arki 1.19 0.06 0.06 0.00 Used for land filling. 

16 Baddi 13.30 0.67 0.67 0.00 Used for land filling 
work 

17 Nalagarh 5.68 0.28 0.28 0.00 
Used for land filling 

work 

18 Parwanoo 4.92 0.25 0.25 0.00 Used for land filling 
work 

19 Solan 22.50 I. J 3 1.13 0.00 Used for filling. 
20 Kanda ghat 0.78 0.04 0.04 0.00 Used for filling. 

21 Nahan 12.22 0.61 0.61 0.00 
Used as fillers in 
Extrusion Process 

22 Paonta Sahib 11.32 0.57 0.57 0.00 
Used as filling on walls 
and paths 

23 Rajgarh 1.20 0.06 0.06 0.00 used as filling on walls 
and paths 

24 Banjar 0.55 0.03 0.03 0.00 Used for filling 

25 Bhunter 1.75 0.09 0.09 0.00 Used for Filling etc. 

26 Kullu 7.83 0.39 0.39 0.00 Used for filling etc. 
27 Manali 4.81 0.24 0.24 0.00 Used for filling 
28 Nirmand 0.61 0.03 0.03 0.00 Used for filing, 

29 Bhota 0.57 0.03 O.D3 0.00 Used as filling of 
retaining walls. 

30 Hamirpur 12.00 0.60 0.60 0.00 Used as filling of 
retaining walls. 

31 Nadaun 1.81 0.09 0.09 0.00 Used as filling of 
retaining walls. 

32 Sujanpur 3.10 0.15 0.15 0.00 Used for filling of hill 
slops. 

33 Dehra 1.88 0.09 0.09 0.00 Used as filling of 
retaining walls. 

34 Jawalamukhi 2.09 0.10 0.10 0.00 Used as filling of 
retaining walls. 
Filling in retaining walls 

35 Baijnath 7.68 0.38 0.38 0.00 and is being used on 
footpaths 
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filling in retaining walls 
36 Dharamshala 21.41 1.07 1.07 0.00 and is being used on 

footpaths 
Filling in retaining walls 

37 Jawali 3.46 0.17 0.17 0.00 and is being used on 
footpaths 
Filling in retaining walls 

38 Kangra 5.22 0.26 0.26 0.00 and is being used on 
footpaths 
Filling in retaining walls 

39 Nagrota Bagwan 3.20 0.16 0.16 0.00 and is being used on 
footpaths 
Filling in retaining walls 

40 Nurpur 4.43 0.22 0.22 0.00 and is being used on 
footpaths 
Filling in retaining walls 

41 Palampur 14.88 0.74 0.74 0.00 and is being used on 
footpaths 
Filling in retaining walls 

42 Shahpur l.35 0.07 0.07 0.00 and is being used on 
footpaths 
Filling in retaining walls 

43 Daulatpur 1.47 0.07 O.Q7 0.00 and is being used in 
footpaths 
Filling in retaining walls 

44 Gagret 1.80 0.09 0.09 0.00 and is being used in 
footpaths 
Filling in retaining walls 

45 Mehatpur 3.90 0.19 0.19 0.00 and is being used in 
footpaths 
Filling in retaining walls 

46 Una 7.90 0.40 0.40 0.00 and is being used in 
footpaths 
Filling in retaining walls 

47 Santokhgarh 3.95 0.20 0.20 0.00 and is being used in 
footpaths 

Filling in retaining walls 

48 Tahliwal 1.69 0.08 0.08 0.00 and is being used in 
footpaths 

Filling in retaining walls 

49 Amb 2.17 0.11 0.11 0.00 and is being used in 
footpaths 

-50 Shimla 107.75 5.39 5.39 0.00 Used in Retaining Walls 
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51 Chopal 0.72 0.04 0.04 0.00 Used in Retaining Walls 

52 Jubbal 0.64 0.03 0.03 0.00 Used in Retaining Walls 

53 Kotkhai 0.46 0.02 0.02 0.00 Used in Retaining Walls 

54 Narkanda 1.25 0.06 0.06 0.00 Used in Retaining Walls 

55 Rampur 4.05 0.20 0.20 0.00 Used in Retaining 
Walls/Path Construction 

filling in retaining walls 
56 Rohroo 2.98 0.15 0.15 0.00 and foot paths and 

laveling ofland etc 

57 Sunni 1.01 0.05 0.05 0.00 By Using Retaining 
Walls 

Filling in Retaining 
58 Theog 1.70 0.08 0.08 0.00 walls and is being used 

in foot paths 
Filling in Retaining 

59 Chirgaon 1.01 0.05 0.05 0.00 walls and is being used 
in foot paths 
Filling in Retaining 

60 Nerwa 0.66 0.03 0.03 0.00 walls and is being used 
in foot paths 

Total 380.51 19.03 19.03 0.00 
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Anncxure-R-VI 

Legacy Waste Management Report 
s. ULB Previously Revised Total Quantity Balance Remarks 

No. estimated estimated Quantity cleared during 
quantity quantity cleared upto 1.09.2024 to 

31.08.2024 28.02.2025 

1 2 3 4 5 6 7 10 

(Tons) 
I Work of clearance of legacy waste from the site 

Dharamshala 40000.00 96555.00 46170.35 6280.99 44103.67 is under process. 

2 Mandi 45000.00 106068.00 26918.62 60330.41 
Work of clearance of legacy waste from the site 

18188.97 is under process. 
3 -

Initially the quantity of legacy waste was 
' estimated less as the assessment was not carried 

-~ .... out scientifically, but after digging the sites, the 
Solan 48000 66179.00 66179.00 0.00 0.00 actual legacy waste has been ;·our.d higher and 

work of legacy waste processing is still going to 
clear the site. The balance quantity of waste is 
approx. 5000 tons for which work of clearance 
is under process. 

4 Legacy waste processing has been completed. 

l 
1 

I 
Extra 361 tons legacy waste has been processed 

Kullu 38000 51337.00 44077.00 7621.00 0.00 by Rekart than the estimated quantity. 
Approx. 3 758 tons RDF is lying at site which is 

! being lifted by Mis Reka11 Innovations 

:l 5 
Manali 

Work of clearance of legacy waste from the site 
40000 100994.00 36531.76 8193.36 56268.88 is under process. 

6 Work of clearance of legacy waste from the site 
Baddi 40000 84358.58 49535.84 18053.40 16769.34 is under process. 

_,~ - b-C --
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Hamirpur 2100 

8 
Una 1200 

9 
Santokhgarh 2300 

10 
Chowari 525 

Initially the quantity of legacy waste was 
estimated less as the assessment was not carried 
out scientifically, but after digging the sites, the 

34608.00 23367.506 10729.53 510.97 actual legacy waste has been found higher and 
work of legacy waste processing is still going on 
to clear the site. 

Extra 4433 .OJ tons of legacy waste has been 
31414.00 25888. 19 9958.84 0.00 cleared and clearing of site is under process. 

Legacy waste has. been prc!c~ssed and site has 
19837.23 10039.73 9797.50 , 0.00 been cleared. 

3185.00 525.00 2660.00 0.00 
Legacy waste has'been processed and site has 
been cleared. 

- ---6q-r-
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

(PRINCIPAL BENCH), NEW DELHI. 

Original Application No. 606/2018 
(In respect of State of Himachal Pradesh) 

In the matter of: Compliance of Municipal Solid Waste Management 

Rules, 2016 and other environmental issues. 

AFFIDAVIT 

I, Saurabh Jassal, S/o Sh. Sat Pal Jassal, aged about 33 years, 

presently posted as Special Secretary (Urban Development) to the 

Government of Himachal Pradesh, do hereby solemnly affirm and state on 

oath as under : -

1. That I. am the Respondent in the present OA. No. 606/2018 in respect 

of State of Himachal Pradesh and well conversant with the facts and 

circumstances of the case. Therefore, I am competent to swear this 

Affidavit. 

2. I state that I have read and understood the contents of accompanying 

Six Monthly Progress Report which have been drafted under m/ 

instructions, and I state that the facts stated therein are true and correct 
I 

to the best of my knowledge and belief. 

3. I state that the annexures annexed to the present Progress Report are 

true copies of their respective originals and form part of the record of 

(Urban Development) 
to the Govt. of Himachal Pradesh 
Shimla-171002 
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Hon'ble National Green Tribunal below. 

Special ~Al,lr~Qielooment) 
to the Go 1-H1Mi:liP1a~::sh 
Shimla-171002 

VERIFICATION 

I, the above-named Deponent, do hereby verify that the 

contents of the above Affidavit are true and correct. No part of it is 

false and nothing material has been concealed there from. 

Verified at ~~V\I\.¼, on this the 

AnEtl..EO ~-:delopment) 
to ~~ffl• ~radesh 
Shimla-171002 

. \ 

. . -.,.:f~il. .. ., """'().MN'IVW \JIVVJ 
Exect..it!ve Magtsfrate 
H.P. 3ectt., StJmla 

f 11 
Declared before me on_l_5._day of~ i--
2025 on oath (Solemnly Affixation) 
by Shri <;,()II ....... t:,i,__ '1 I s \,I.~~'; 
who is personally known to the 9r who cc,~ . 
has been identified by Sh ~o:\&. ..... llMLJv,\ 
who is personally known to me. C1uk (bl)) 

~ONww<~~9A,t 
Execut1v 1agis ra e 
H.P. Sectt., Shimla 
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